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The House reassembled, after lunch, at 
two of the clock. THE VICE-CHAIRMAN, 
(SHRI A. D.  MAM) in the Chair. 

DISCUSSION    ON    THE    
WORKING OF THE MINISTRY OF 

STEEL AND MINES 
SHRI KRISHAN KANT (Haryana): 

Mr. Vice-Chairman, Sir, I beg to raise a 
discussion on the working of the Ministry 
of Steel and Mines. 

Sir, today we are discussing a very vital 
sector of our economy, our national 
economy. The total investment in the 
Hindustan Steel Limited comes to about 
33% of the tolal investment in the public 
sector and so, Sir, when we are 
considering the functioning of the public 
sector, the functioning of the economy in 
the country, the Hindustan Steel Ltd. 
comes first and also the Ministry of Steel  
&  Mines. 

Mr. Vice-Chairman, Sir, I am sorry that 
today we are to discuss the functioning of 
the Minisitry of Steel & Mines and also 
the Hindustan Steel Ltd. and it seems that 
we are discussing ihe tragedy of the 
Hindustan Steel Ltd. in this country for 
the lastt fifteen years. When we created 
the idea, when Slui Tawaharlal Nehru 
created the idea of the Hindustan Steel 
Ltd., he wanted the steel industry to be in 
the public sector in spite of the 
opposition from the western powers and 
the idea was that we should crQate the 
infrastructure for building up industries 
!n the various sectors of our life and we 
wanted it to be an efficient monument of 
public sector. But its working for the last 
so many years has unfortunately brought 
us to this conclusion that the dream of 
Shri Jawaharlal Nehru has not been 
fulfilled, but rather it has become a 
tragedy of the Hindustan Steel Ltd. and in 
the  steel  industry   in this  country. 
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[Slid Krishan Kant] 
Sir,  in 1969-70 ihe loss was Rs. -10 

crores. And in  1970-71,   in    spite   of   
the fact that there was super   boss,    
Mr.    Chanel)'—he is super  to   ihe   
Minister   and    super to the Cabinet 
because he can have the authority in 
declare Government's policies even 
without referring   to    the    Cabinet—
our hopes have   been  belied.  Mr.  
Chandy  is  super to ilu   Cabinet  
because he recently announced in   
Bangalore  thai  prices  will be  raised   
in the Hindustan steel,   tn   1969 
December he raised the prices before 
the Government announced.  Mr.  Vice-
Chairman,  Sir, in spite of what he said,  
it looks that his hope has been  belied  
and   there    would he a loss of Rs.  10 
crores in Hindustan Steel. I am. glad 
that   the   present Minister  has not  
allowed him  to  increase ithe price of 
steel this year which he wanted so that 
he could show the profit. 
What  has  been  the effect of    the    

price rise in steel?  The   Hindustan  Steel  
has not gained. Who has gained? The 
Tatas.  They have   increased    their   
d iv idends by  10  per cent  even afiter  
paying profit fax.  And  the policy which 
we are pursuing has not helped the public 
sector or Hindustan Steel; but il  has  
helped the private sector. Hindustan Steel  
does   not pay   all    the    taxes   which 
the Tatas and  IISCO  pay.  But in spite of 
that there is loss.     'Up till  now,  
probably there has   been a loss of 200   
crores.  With 200 crores;   we could  have  
built two  Bha-kras. This is the    position.    
Sir.    Bhilai    is down  by 20 per cent.  
Rourkela and Bhilai are going down by 40 
per cent. The production    is    really   
going    down.   Everywhere, whether in 
Japan or elsewhere, steel plants expand,   
they   do   it  with   the  profits   they eam:  
they have  not to borrow every  time. 
Even il  they have to borrow, they pay 
back and expand. That is the position, Sir. 
The position about Bhilai is that it is 
operating at about 80 per cent, Rourkela 
60 per cent, and   Durgapur 40  per cent.     
What is  the outlook for the  next  year? 
Durgapur  production will go down to 
below 40 per cent. Rourkela    melting    
shop roof accident has taken place. 
Therefore, the    production   of Rourkela 
is going down to less than 40 per cent.  
Bhilai   was   expecting a    rise in per-
centage.    Ihe  production   is  not  going 
up, whereas   there  are  indications   
leaking  out that  production   at any     
time     might     be brought down 
drastically. 
Mr. Vice-Chairman, Sir, this is the 

situation. And since Mr. Chandy was 
made the Chairman, what has been the 
position? The utilization capacity in 
1968-69 was 63 per cent, in 1969-70 it 
was 63 per cent, in 1970-71, 50 per cent 
and in 1971-72 it will go down to below 
50 per cent. That is the expertise of 
management of Hindustan Steel that the 
great Chairman, Mr. Chandy, has 
brought   in. 

Mr. Vice-Chairman, Sir, I am sorry 
todai because  we are     building  up a  
picture  oi socialism on  the efficient 
functioning of tht public sector. Bui,  Sir,  
if the public sectoi fails,   these   
bureaucrats or anybody  who  i-
responsible  lor  that,   should  be  
responsible for tarnishing our image, our 
ideology, om programme and every thing.   
May f know, Mr. Vice-Chairman, Sir, 
whether during all these  years,   
excepting  sonic ins iances   here and   
there, any    top-mosl   men    have been 
taken to task?     These    bureaucrats   
always have excuses. I did not want to go 
into de-cails or into  what  the Public 
Undertakings Committee have said    and   
so   many other llungs.   These 
bureaucrats     have  run    the Hindustan  
Steel.   I   am   pained   today because. 
Sir.    when   I    say,     'Nationalise the 
banking   industry,   nationalise   these   
industries  in the country", and so on, £h!s 
dark picture  of Hindustan     Steel   is put   
before us. Are we going to run public 
sector  undertakings like  this?  So I  am  
sorry,  I am pained,   I   am   grieved    
today that up  till now those persons,  
bureaucrats or anybody, has not    been    
punished,    dismissed or discharged for 
fa i l ing  in our duty towards Ihe public   
sector. 

They have   indulged in   an anti-
national /  activity. That is why, I say, it is 
very difli- 
I   cult. 

What is the position in ithis country in 
the matter of distribution of steel? 
People 
are paying high prices. On one wagon peo 
ple are earning between Rs. 2,000 and 
Rs.   20,000. 

SHRI KALYAN ROY (West Bengal): 
Not high prices but fantastic prices. 
SHRI    KRISHAN    KANT:     

Hindustan S:ecl which makes this material 
in the country is going in  loss.  Who then is 
earning? Neither the  people are getting 
cheap  steel nor   the  industry is     earning;   
the middlemen are earning. The Joint Plant 
Committee allots   steel.    Now    there  is  a 
prfority Committee also which allots steel.  
But has an  inquiry  ever  been made as  to 
how the steel   reaches  the  market   and   
why  people pay high  prices?    It   lodks as    
though the Government,   the   traders,   the 
blackmarke-tecrs, everybody is in league. If 
you see the newspaper, everyday you will 
find a quotation for steel, steel in the 
blackmarket, not at controlled  price!   Any 
person, for building a house or a factory, 
what is he doing? He is buying from the 
market and converting white money into 
black money. Who is responsible for the  
transformation of white money  into black  
money?  Has any inquiry ever  been  made  
to  find out how  the steel reaches   the  
market?   Has  any action   been taken? Has 
anybody been  imprisoned? Has any 
sentence been    awarded    to   anybody? 
The daily press is  quoting wh.it   the  price 
of  steel  in market  is while  the controlled 
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price is something else. Open daylight 
robbery is being: done and we are 
watching helplessly as if we cannot 
squeeze this black money and stop this 
blackmarketing. Hindustan Steel is the 
biggest suppliers in die Government of 
India and yet nothing lias been doii£ 
either by the States or by the Centre. 

Mr. Vice-Chairman, Sir, I would not 
like to go into details because I had rased 
certain points earlier itself how the 
question of refractories was not itaken up 
at the proper time.  No planning was 
done. 

Before I go to the vital question of the 
violation of the Industrial Policy Resolu-
tion, I would like to bring to your notice a 
very important ithing. We are providing 
for the maintenance of the different steel 
plants but the maintenance of all the steel 
plants is very poor. The maintenance por-
tion—the implements, the instruments, 
the workshop—is a very Important part 
of the investment, but the maintenance of 
all the steel plants is poor and is 
becoming poorer even moment. Not only 
that, I was coming to a very important 
thing in the sense that every year the 
Hindustan Steel imports spares worth Rs. 
10 crores while Tatas import spares worth 
Rs. 1 crores only because they nave a 
workshop where they make their  own 
spares within the country. I do not know 
why the Government of India and the 
steel plants have not made any arrange-
ment tor the manufacture of spares within 
their own plants. While the private sector 
can make them and uti l ise them for theii 
own steel plants, the public sector does 
not do anything about it. 

Another thing about which I was men-
honing is refractories. What has 
happened to our refractories? The Indian-
made refractories are suitable for the 
Tatas plant 01 the IISCO plant but these 
Indian-made refractories arc not suitable 
for Bokaro. We must iruport everything! 
That has become the habit of our 
bureaucrats. Can you look into it—way it 
is so? We were an exporting country but 
now we have become an importing 
country, importing Rs. 150 crores worth 
of steel every year. 

Another interesting point is, Rs. -15 
crores were allotted for technological 
development under the new balancing 
system. When re-centlv the meeting of 
the Planning Commission with Hindustan 
Steel look place, llnv asked why they 
have not utilised the amount for 
technological development of HSI . Thev 
had no answer. On the other hand, the 
HSL people told the Planning 
Commisson that even if all die plants uti-
lised 95 per cent of the rated capacity, the 
profits would not rise because steel 
would noi "vow  in quantity; only pig 
iron would. 

It means lhal there is something 
basically wrong.   When higher  quantity 
of pig  iron 

comes and we cannot convert it into 
steel, there is something wrong with the 
plants and its working. We are expediting 
pig iron. The price of pig iron is 50% of 
the JPC price. This is how HSI. is 
functioning. It means thev can not spend 
the money for technological development 
or research and development and on the 
maintenance system. They have to 
import spares everj time and they have 
noi made arrangements for spares in theii 
own country. It is estimated that if the 
plants work up to 85% capacity they can 
be profitable and the total needs of the 
country could be veiy well met. 

Another  point   is   about   the   
violation   of the Industrial Polii v 
Resolution.    The question   is,   when  
von  decide  to give mini-steel plants,  
whether     there   is   the question   of 
v io la t ion    of   the    Resolution   or   
not.     I lie Minister   said   thai     the      
mini-steel   plants have  been   working   
tor  a  long  time and  il is no v io la t ion.  
He is an eminent advocate of the Supi 
erne   Com i    and an    ex-Advocate-
General  of  Madras.   He  was    g iv ing     
arguments.  Supposing  a   copy   book   is  
made   bv a book-binder and that is in the 
publ ic  tor   the argument   will   be 
given   that if the cover   is made  by     
somebody  else and the insu le   paper 
will  be  by somebody else then the]  can 
go to the private set tor separately. What  
is  happening is by giving the mini-steel  
plants  making  of sponge  iron can  be 
(lone in   the private sector,  from the 
sponge iron  or  from  scrap    you    can     
make-  steel. These   two   separate   
plants   can   be   in   the p r iv a t e   sector  
and   thev   do   not  violate  die Industrial  
Policy  Resolution.  It is a strange concept 
or interpretation of the Resolution. You   
know  that ai   many  places the Industrial   
Policy   Resolution   has   been   violated. 
The    Allov     Steel    has    been  given  
to the Birlas.   There   ha\ e  been  many   
violations. This is an additional violation. 
I feel pained because  we had  a   lot of 
expectations from Mr.   Mohan    
Kumaiamangalam    because we knew his 
commitment  and  ideology because we 
expected   that   when    he    comes to the 
Ministry he will make a complete 
departure from   all   the old   methods of  
interpretation and  working and will  give 
a  pic lure of how a  socialist  can   
function   and   help  in  c i c . i t  ing  a 
socialist  society.     So   I   feel  sorry and 
pained.   I   asked   a  question   the  other  
day and I hope he will reply to-day 
whether to the     mini-steel     plant,     
and     Government financial institutions 
are g iv ing  loans or not. II they are 
g i v i n g  loans and even the Tatas, the  
Rirlas   or Dalmias,  not with  their own 
money   but   w'th    the   money  supplied  
by public financial   institutions,   they  
carry  on' that will only help the private 
sector. Cannot  that    money    be     
utilised  for making steel   in   the   
pub l i c     sector    and   follow  the 
Industrial    Policv    Resolution?     We  
would like him  to  give a   reply  to  these 
because I am seeing  today,   whether it is  
the  Mono- 
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[Shri  Krishan  Kant] 
poli'es and Restrictive Trade Practice Act 
or the Industrial Policy Resolution, our 
basic concept in proposing that policy 
was that we did not want the big business 
houses to control our economy anil the 
political structure of the country but it' by 
deviation, by giving them chance to go to 
the backward areas, by splitting up the 
composite plant into small sections and 
sending them to I he private sector, tie en-
courage them, in that way as we are 
doing, then we are not going to fulfil our 
resolve of creating a socialist society, or 
an egalitarian society where inequalities 
will not glow. We will be helping the 
inequililics to grow and the 
monopolists to grow. If we are to do that, 
why are we coming in for the amendment 
of the Constitution? If in practical shape 
we are going to do all these, why do you 
want an amendment of 'the Constitution? 
Is it only for showing to the people that 
we want the right to property to go? On 
the other hand by our pol'iv, we want the 
right to continue as previously. 

Mr. Vice-Chairman, along with this, 
another thing which Mr. Chandy in his 
period has done Is about the slag. Day 
before yesterday I asked a question as to 
whom the slag which is produced in the 
different plants is being given. From the 
reply given by the hon. Minister on 30th 
July k is wi\ <lc,u that the slag has been 
given on a 20-year contract to the ACC. 
That is probabl) from one steel plant. In 
the case of another plant a 40-year lease 
for the slag has been gucn to Messrs. 
Birla Jute Manufacturing Co. and you 
cannot revise the agreement before 30 
years. The slag of Rourkela has been or is 
going to be given to Dalmia Jain on a 
lease for 40 years. May I know whether 
this is the way to curtail monopolies? Arc 
we not correct in feeling that the public 
sector has become the infrastructure for 
the growth of monopolies? Is it not very 
true? Could not this slag have been 
converted into clinker by the Hidustan 
Steel itself? What is now going to happen 
is in the very periphery of the Hindustan 
Steel the private monopolists will 
building up i l inker factories where the 
c l i n k e r  will be made and then seni to 
cement plants, or fentililser plants or for 
making insulating wool. Could not our 
industr ies  have utilised it? Could not 
have Government uClised these for 
making cement in nhe public sector? That 
is why I say the basic outlook has to 
change. It is the bureaucrats who do all 
these things. And all this has been done 
in the regime of Mr. Chandy who is 
presumed to be a commuted person. I am 
sorry for this but what am I to do? 1 have 
In bring such unpleasant things  before 
the House. 

Now I will come to the question of two 
agreements which  the Hindustan Steel 
dur- 

ing the Chairmanship of Mr. Chandy en-
tered into, one with the United Engineer-
ing of America and the other with the 
Soviet Union. The basic question covered 
by the agreement with America is the 
question of making rolling mills. The 
CEDB, a subsidiary of the HSL cannot 
make these rollings mills: it is only the 
HSL that can make them and the 
agreement is really for them. And it is 
interesting to find (that for three years 
after the agreement was signed we have 
not been able to make use of it. It was 
only when this question was raised in the 
House that some attempt was made so 
that the CEDB's name was brought in for 
making these rolling mills with the help 
of the united Engineering ami the 
Ahmeda-bad Advance Mills and the 
Bharat Steel Tube have been asked to 
help the CEDB. The United Engineering 
could have directly given the same 
assistance. Sir, the agreement is very 
interesting. It savs that HSL connot even 
disclose whatever United Engineering 
mav have ito Heavy Engineering. The 
agreement is there and even if we do not 
util 'se any know-how from the United 
Engineering we have to pay Rs. 7A lakhs 
every year. We have not used anything 
for three years and we have been paying 
100,000 dollars every year simply 
because we have entered into an 
agreement. If we have to have rolling 
mills why should we not make them? I 
have discussed this with many experts, 
even Mr. Suri, and he told me that 80 to 
90 per cent of the rolling mill parts our 
design engineers, our consultants can 
make. Sir, I am not against foreign 
collaboration but I want foreign 
collaboration only for such things for 
which we realv do not have the know-
how. Where i;ur engineers, our 
development and research institutions can 
do why should we not go to them instead 
of having a foreign collaboration? This is 
an area where our engineers have gone 
ahead. This is a nonexclusive licence. 
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Now, it has been forced on the people, 
Bharat Steel Tubes and Ahmedabad Ad-
vance Mills. Only after the question was 
raised here to show that the agreement is 
Useful  this is being done. 

Now, I come to the other agreement 
with the   Soviet   Onion,   
Tiajpromexport.   I   am 

conscious of the help that the Soviet 
Union, as a friendly nation, gave to Bhilai 
and Bokaro and all that, but even with 
friends you cannot afford to lose dignitv. 
You can-iini afford to lose self respect. 
Even in individual relationship d igni tv  
is much more important. Nobody can 
afford to lose it, Here is an overall 
agreement with the Soviet Union. If any 
agreement has to be en-tered into, please 
see that it is entered into only for that part 
of the machinery and equipment which is 
not available in this country. It will be 
interesting to note what the agreement 
contains. It says:  preparation 
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of  proposals   for   long-term    plans of   
the ferrous   industry   development.   
Cannot   our economists  or  engineers do    
it?     What are we doing in  this  respect?     
Then,  it  says, studying demands for  
ferrous products and determining the 
ways to meet the requirements of the  
national     econmy   in   ferrous melals. 
Cannot we do it? Cannot our technologists 
do it? Cannot our engineers do it? Then  it 
says:   carrying out  all  the designing 
work required tor the units of a project 
with   possible assistance of  designing  
agencies   from  the  public and     private  
sectors. Even if we are to take the help of 
the public   and   private  agencies   they   
will  dictate to  us.   Cannot  we  decide 
about the  things that are available in   the   
country and decide   for   ourselves?   It   
is   rather  degrading how  the whole 
agreement has been entered into and the 
way it was    entered into. Mr. Chandy at 
that time did not    have permission   to   
enter  into   the     agreement.    After 
signing  the agreement he  came to the 
Embassy and   later  on     wrote  a  letter 
saying that this has to be approved by the 
Government of India. That shows that he 
did not have   the approval  of   the   
Government   of India  when  he signed it,  
because he writes a letter later on. 
Another  interesting  thing   is   this.      
The agreement   provides that the  Soviet 
consultants could  come and go  
anywhere.     Our people  will have to 
receive  them and will have  to see  them 
off.  Even this is  entered into in the 
agreement.    When    the   Soviet 
consultants,   the Soviet experts come,     
you have to give   them    air-conditioned  
rooms, air-conditioned   travel and all  
those  things. You have to give them  
three rooms.    I do not object  to that,   
but   when    Indians  go there, they will 
be two in one room. I am not worried 
about it whether it is one room or   two   
rooms,  but  when an agreement   is 
entered into  this is how we tell  the 
world that we  treat  foreigners  much   
better  than we treat our own people.  
Many people feel that it is disgraceful  to 
enter into such an agreement.  Such 
clauses  have been   entered in   this  
agreement.     These conditions were not 
there  when  the Bhilai    agreement was 
signed,  it is also in the  Bokaro 
agreement. That shows that when the 
Bhilai agreement was  signed,   the  
Soviet      respected   us as a nation.  
They    respect    any    nation   with  a 
will   and the determination.   Now, they 
feel that we are going to them abegging. 
Today we consider the Soviet Union as 
friend, but we must behave with them, 
deal with them on the basis of equality. 
We need them, but they also    need  us  
and    one    relationship should be    on    
an    equal   footing.  Anyone would react  
if such  agreements are entered into.  I do 
not want to deal with the agreement 
relating to Durgapur for want of time. 
There are so many things arising out of 
the agreements but the basic approach 
has to be there.   In   regard   to   the 
things which   we can do in this country, 
are we prepared to 

do them or not? We are in the habit of 
relying on otheis even when we can do 
things ourselves. They understand us as a 
friend more if we do things ourselves. 
What is happening today? North Vietnam 
and the Vietcong, both of them, take the 
help of the Soviet Union and the Chinese. 
When Mi. Kissinger goes to Peking and 
Hanoi gives a warning to China, it gives 
it in the strongest possible terms to the 
Chinese. North Vietnam and the Vietcong 
have shown that they have a will of their 
own, even though the; need the help of 
the Soviet Union and China. 

That is indignity, that is what is hap-
pening. While going into these 
agreements, I have found all these things. 
There are many other things, I do not 
want to Bay anything more. The time has 
come when, whether we want 
industrialisation, whether we want 
militarisation, whether we want anything 
in this country, we as a nation must keep 
our head straight and talk to otheis, io 
friends, that we want equality, that we 
cannot be subjugated, this feudal 
relationship with any country, with 
America or England or the USSR will not 
do, we have the capability and talent in 
this country which can make a new India, 
a socialist India, provided we have the 
will and the determination. There, the 
Government has to show it. 
SHRI    N.    R.      MUNISWAMY     
(Tamil Nadu):   After  having  heard  the  
speech   of my predecessor, I have to 
express a different opinion with  regard  to  
the salient features which are made out in 
this House.  When I read this Report for 
1970-71 of the Ministry of Mines and 
Metals,  it is so  nice to  read and it looks 
as if there  is nothing    wrong with   the   
Ministry.   But  actually   when   we 
examine  the working of  the    steel    
plants, there is much Io be said against 
them, and 1  only   wish the  present  
Minister  who  has taken charge—he is 
experienced both at the bar  and  in  other  
fields also—will  see  thai these  things  do   
not  occur  again  and   that lie will 
improve upon  them. I shall not go into  
all,  but shall  now  go  into certain as-
pects. As  he has  made out, these mills are 
one  of the valuable assets for  our country 
and  they  supply   the  raw material   for  
the improvement  ol   the economy of our 
coun-tix - So far as these three plants arc 
concerned,  we all  know that  these     
three    plants have  incurred  very heavy 
losses, not to Untune of Rs. 10 or 20 
crores but to the tune of Rs. 30 or Rs. 40 
crores. Durgapur is one ol   these plant-..  
It has  incurred  very heavy losses.  The 
previous speaker has  made out the   ease   
that   foreign  collaboration as well as the 
agreements are defective. These three 
plants have come  into being with the help 
ol   foreign  collaboration and   assistance  
but the   actual     working  is done     only   
by   the Indians. I do not find any reason 
why there is  a    heavy    loss    incurred.    
There is the 
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[Shri N. R. Muniswamy] Heavy 
Engineering Corporation in Ranchi also, 
[his has also ran into heavy losses and 
there is a lot of local politics being played 
there, and the labour problem is 
extremely unsatisfactory. The loss cannot 
be made up even in spite of our 
imaginative improvement that could be 
introduced in these plants. And the 
remote satisfaction of nationalisation of 
the plants in the private sector also docs 
not come into play at all because I have 
not seen that the private sector has 
inclined a heavy loss as the public sector. 
It might be possible that at the initial 
state theic may be teething troubles and 
it is bound to run into a loss. But actually 
after having started it, some years back, 
in 19(35 or even earlier, say, in 195ri or 
1957, till this date, for thirteen or four-
teen years, the loss is being incurred. It is 
being said thai next year or the year a£t< 
i we will improve the position and we 
will get gains. But actually they are run-
ning into a loss. It is a sad picture that we 
are unable to run the public sector under-
takings profitably and show to the countn 
that we too can run these in a better way. 
Hm so far as the private sector planls are 
concerned, they have been running at a 
profit, not now, for four years together, 
for forty or fifty years, the Tatas, Tisco, 
lisco and others. If they were to be 
subsidised, it must be due to some reason. 
But now they have no subsidy from the 
Government and they get larger profits. 
Instead of sug gesting that Mr. Chandy 
did this or that, or that the members of 
the Board are not behaving well, instead 
of going into those aspects, I only wish 
that there should be some people of 
character. Unless the entire character of 
the persons who run the show changes,  
we cannot get any profit at all. So we 
must go to the very root as to why there 
is loss, when the other private sector 
plants make profits, why is it that we in 
mi   loss in these public sector 
undertakings? 

If public sector    undertakings    
continue running   into  losses,   (here  is  
no  case  at   all 
10 insist on nationalisation of industry. 
Sir, when the steel industry was s ta l led  
in Mi Nehru's t imes ,  we were told thai 
hone) and milk will flow in the country. 
But now we find thai the international 
price of steel i much lower than our own 
price. There is another strange thing. 
Japan gets scrap from us, manufactures ii 
and sells it to us at a profit. I wonder, 
when we are makine, losses, how the 
Japanese people get iron ore from us, 
make steel, export il to us and make 
profit. If they (an make profit, win cannot 
wc too make profit? As a matter of lad. 
we should be able 1o manufacture steel 
much cheapa because we save mi ex-
porting the iron ore and  then again  
ge t t ing  
11 back. I wish we could sdi u cheaper 
than am o ihr i  country. We are expected 
to be sell sufficieni in other respects Bui 
in  the case of steel the    demand  is 
higher 

than the supply. Sir, stfie! plays an 
important part  in our economic 
development. 

Sir, in this context the Government of 
Ind ia  have set up three other plants. It is 
naturally a very good thing. One of these 
plants is located at Salem. II this plant is 
to be run profitably, then it has got to be 
fed well. Raw material, coal, iron ore, all 
these t i l ings must be supplied without 
interruption. If the supply ol these 
th ings  is interrupted, then it will go into 
wreck and ruin. We should  profit by the 
past experience and avoid pillulls. Such 
mistakes should not be repealed in the 
new plants that they are going to set up. I 
wish this plant Godspeed as also to the 
other plants that are going to be set with 
the Government help. With the raw 
material that is now available in plenty, 
these steel planls must be fed well. 

Sir, the previous speaker made out a 
case for avoiding foreign collaboration. 
According lo him,'as far as possible, 
collaboration should be avoided. He 
quoted some of these agreements also 
which are detrimental to our interest. He 
said when we ourselves have able 
engineers there is no need io depend upon 
them. It is all right to assert that. I do not 
belittle the efficiency and tiie ability of 
our own engineers and our youngmen 
here who can be compared easil] with 
engineers from other countries. But in the 
beginning, in any industry we have to 
lime some sort of collaboration so that 
the foreigners give us their experience in 
addition to our own. Let us first gain 
some experience, and after gaining 
experience, let us do away with foreign 
collaboration. 

Sir, so far as the views of the earlier 
speaker about agreements tire concerned, 
1 agree with what he said about shortfalls 
and shortcomings. And, therefore, while 
s ta r t ing  any new industries the past 
experi i til i should be taken care of by 
the Ministry, I hope they will avoid such 
things.  

Sir, about the publ ic  sector 
undertakings I have already made my 
point. But I will sa\ two irnportanl 
th ings  with regard to I he National Coal 
Development Corporation. We all know 
that in coal-mining there is no question of 
replenishing whatever we have extracted 
from underneath the earth.  That is why 
there is difficulty in planned way ol 
extraction and exploitation. That is why 
the Survey Department has come into 
existence and large parts of the country 
have come under survey. Sir, we have 
plenty of minerals. 1 am very glad that 
the Government have decided to give 
priority to geological survey for 
exploitation and extraction ami they have 
been put under ihe same department for 
purposes of co-ordination. This is a very 
good idea. I hope they mil sfceeed in it 
and the effort will  make a good  
headway. 
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Sir, I find that even in the N.C.D.C. 
there is loss. Till 81-3-70 the loss 
amounted to about Rs. 5 crores odd. 
Even in the previous year the loss was of 
the same order. 

This sort of loss should not be allowed 
to be incurred hereafter. This may be due 
to labour trouble also. Now we are 
thinking of constructing a new India. At 
the same time, during the period of 
construction, we allow the birth-right of 
the labourers to go on strike. 
(Interruption) Let me not be disturbed. I 
have got my own views. You agree to the 
construction of a new India and at the 
same time, you allow them to go on 
strike. On the one side, there is 
construction and on the other, there is 
destruction. Of course, it is the birthright 
of every labour union; they have got the 
right to do it because the belly is the main 
consideration and they should also be fed 
well. So, they have got every right to do 
it. I do not object to that. But when you 
are constructing, you want to destroy. 
Both these things cannot go together. 
You should not try to destroy when we 
are constructing. Let us construct fullv 
and then you can start demolishing. But 
when we are constructing, at the same 
time you cannot start demolishing. These 
two cannot go together. That is my point. 
Many of the labour leaders may get angry 
with me. The suggestion I am giving is 
not against them. I am only telling them: 
You just allow it to be constructed first; 
then you can live in it and start 
demolishing it because you want to alter 
its structure. But do not do it 
simultaneously. The labour problem is 
one of the main problems even in 
Durgapur and that is why we are 
incurring loss. 

In the Neyveli Lignite Project also we 
are incurring heavy losses. From 1958-59, 
we have been incurring loss. And the 
reason is, thev have got plenty of things 
to do which they could not do. There is a 
huge backlog in the removal of the 
overburden which is standing in the way 
of progress. They are not able to reach the 
target of 6 million tonnes of lignite. Why? 
Because the rain has caused a lot of 
difficulties for them. Thev must have 
additional machinery, plant and 
equipment with a view to seeing that this 
overburden is removed. This Lignite 
Project was started with the hope that it 
would become something like a New 
Castle in India, for supplying coal. We 
have got "Leco" which is the trade name 
for carbonised briquettes. It is being used 
for fuel purposes and so far as South India 
is concerned, it is in great demand. And if 
thev are not able to supply it, it will 
jeopardise other activities. I only say that 
this Nevveli Lignite project has to be 
looked into with a different eye and I 
hope the present Minister will certainly 
go into it and see that the present loss   is   
made   good   in   the   future. 

Sir,  am  I going beyond my time? 
L/J(T))-.RSS—6 

THE   VICE-CHAIRMAN   (SHRI   A.   
D. 

MANI):   There   is  one  more  speaker  
from your party. 

SHRI N. R. MUNISWMAY: 
Therefore. I should not speak? 

THE VICE-CHAIRMAN (A. D. 
MANI): No, no. If you would like to 
continue for another five minutes, I have 
no objection. 

SHRI N. R. MUNISWAMY: All right, 
thank you. So, as far as the Neyveli 
Lignite Corporation is concerned, I have 
pointed out that it is also running in loss 
and I have given my suggestions for 
improving the position. Of course, it is 
hoped that it would improve. We all 
know that hope is eternal in everybody's 
breast. So, the Department can say. "We 
hope to get profit hereafter." This hope is 
there not in this Report only. This hope is 
there ever since the inception, ever since 
it came into existence. The hope lias been 
perennial and It will be perennial. Unless 
we go to the root of the problem as why 
we are incurring losses, we cannot 
succeed. So far as the labour problem is 
concerned, I have already dealt with it. 
Recently the wage board recommended 
several increments for the workers and 
that has been done. Over and above that, 
the department itself offered further 
schemes for improving the position of 
every worker. In spite of that, they want 
to get more funds. 

They can get funds of course. Let them 
earn and take away the funds. But 
nowadays the whole trouble is they want 
wages with out work. That is the criterion 
nowadays. If thev really want wages, they 
should work. If thev have enough funds, 
they can certainly sit at home and earn 
money. (Interruptions by Shri Kalyan 
Roy). You have enough time to rebut me. 
You can do so when your chance comes. 
Please do nnl interrupt me. 

THE    VICECHAIRMAN   (SHRI   A.   
D. 

MANI):   Mr.   Kalyan  Roy,  is  not  
yielding. 

SHRI N. R. MUNISWAMY: Sir, this 
is my right and I am not going to yield to 
him. He is at liberty to say whatever be 
likes when his chance comes. I am not 
questioning him. 

Sir, so far as the administrative aspect is 
concerned, we have to see whether it is 
properly administered. So far as 
administration is concerned, the people 
there are very much afraid, they are afraid 
of their own lives, they are afraid of their 
movement, thev are not moving out 
because of the way the workers behave. 
The people who have to control the 
workers are not able to do their jobs 
because they are afraid of their lives. thev 
are afraid of their own existence. So you 
have to look into this aspect also. Sir, I do 
npt wish to say anything more on this. 

Steel and Mines 
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[Shri N. R. Muniswamy] The amount 
which you invested in the First Five Year 
Plan was about Rs. 1 crore and it has now 
gone up to Rs. 500 to Rs. 600 crates, and 
it is going to become Rs. 1,500 or Rs. 
3,000 crorcs. But the actual realisation is 
much less. Therefore, I wish that this 
entire thing should be looked into afresh 
so that  these things are rectified. 

THE VICKCHAIRMAN (SHRI A. D. 
MANI): Now Mr. Arjun Arora. Mr. 
Arora, I would suggest you may take 
fifteen minutes because there are twelve 
speakers and I ,vant to accommodate all 
of them. 

SHRI ARJUN ARORA (Uttar 
Pradesh): You may accommodate all of 
them and I will accommodate you. 

SHRI SASANKASEKHAR SANYAL 
(West Bengal):   Commodious 
accommodation. 

SHRI ARJUN ARORA: Sir this is a 
very important discussion that we are 
having on steel. During this session, one 
may say, steel and Coca-cola have 
dominated the proceedings of the Rajya 
Sabha. 

SHRI KOTA PUNNAIAH (Andhra 
Pradesh): One is liquid. . . 

SHRI ARJUN ARORA: Yes, one is 
liquid and the other is made from liquid. 
We can today discuss the whole picture of 
steel. The first thing that strikes one today 
is the man-made scarcity of steel in the 
country. The scarcity of this vital 
commodity, Vital for industries, vital for 
housing, vital for all spheres of economic 
activity, is man-made because right from 
the day the steel control was abolished, 
the Government has lost the grip over the 
situation. The result is that when in 1969 
all of a sudden the Government became 
conscious of the acute scarcity of steel, it 
had not machinery to meet the 
blackmarketeers, and blackmarket-ing is 
so rampant today that structurals, for 
example, are selling in the market at Rs. 
4,500 per ton whereas the official rate is 
Rs.  1,000 per ton. 

Though there is an Iron and Steel 
Controller, though there is a Joint Plant 
Committee and though there are Directors 
of Industries expected to exercise some 
control, it appears that no control is 
effective against the black-marketeers. 
And the strange thing is that Hindustan 
Steel makes losses while those who are 
favoured and given a wagon or two of 
steel, particularly structurals, bv the 
Hindustan Steel are becoming richer and 
richer. If there is no control, why does not 
the public sector itself sell structurals, for 
example, at Rs. 4,000 per tonne? Why 
does it sell it at Rs. 1,000 per tonne to 
people who are traders, who are called 
stockists or dealers and by various names, 
and allow them to make Rs.  3,000 per 
tonne? 

SHRI R. T. PARTHASARATHY 
(Tamil Nadu): You want government to 
indulge in black marketing? 

SHRI ARJUN ARORA: This won't be 
black-marketing. 

SHRI R. T. PARTHASARATHY: 
Then you and 1 are not socialists. 

SHRI ARJUN ARORA: I am a 
socialist. He is not. That is well known. 
He is an opportunist. 

It will not be hi -k-iuarkcting because if 
Hindustan Steel sells the commodity at 
higher prices, the money will go into the 
books and if Hindustan Steel makes 
profit, public sector will gain and the 
profits will be subject to income tax also. 
It is not black-marketing at all. Why 
should the distribution arrangements be so 
disappointing such? I can give many other 
examples. But structurals are the best 
example from my point of view. My 
submission is this: Why do the Hindustan 
Steel and the Steel manufacturers in the 
country have to sell steel at certain 
official rate and after that the receiver of 
the wagons is free to sell them at 
whatever rate he likes and use the steel in 
whatever manner he likes? This is what is 
happening. We do not want it. I want that 
the steel control should be rigorous. Steel 
control should he such that the small-
scale industries of Shri. Kulkarni are not 
starved steel when black-marketeers are 
thriving. Secondly, the actual users are 
not getting steel. The control should be 
such that they are not deprived of the 
much-needed steel. 

We have scarcity of steel in the country 
and last year Rs. 100 crores worth of steel 
was sanctioned to be imported. We are 
also exporting some steel and among the 
steels that we are exporting are certain 
things which are uneconomic to export. 
When there is scarcity of steel in the 
country and when we are importing steel 
in the country we should export only 
those products which have a big labour 
content. But we are exporting bolts and 
nuts which are mainly steel without much 
labour content and, therefore, the exports 
are uneconomic. I suggest that such 
exports must be stopped. 

I am sorry that there was delay in the 
completion of Bokaro Steel Plant. The 
initial delay occurred because we were 
duped by President Kennedy. 

And, Sir, he took 18 months to consider 
the proposal and then created a situation 
in which Shri Jawaharlal Nehru himself 
withdrew the request to avoid embarras-
sment to President Kennedy. Well,. 18 
months were lost. After the death of Shri 
Nehru, for about four years, somehow 
this country was led to believe that we do 
not need more steel. This was a very 
wrong thing and Sir, I want the Minister 
to investigate, to go into the files—they 
are with Mini and not with me—if he has 
the time, if he has the energy and if he 
has the interest of the country at heart—I 
suppose he has—and he should go into 
that problem and see that at least those 
people who led  the 
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country to the conclusion, after the death 
of Shri Jawaharlal Nehru, that we needed 
no more steel plants, should be punished 
or at least kept away from the Ministry of 
Steel or any other economic Ministry and 
tliev may be sent as Sub-Divisional 
Magistrates  to some backward districts. 

Sir, for four years we neglected steel 
and though we expected the Soviet offer 
regarding Bokaro, the deliberate policy 
of the Government, the deliberate policy 
of the Ministry of Steel, was to go slowly 
as far as Rokaro Was concerned and only 
last year or the year before last, when 
scarcity could no more be concealed, 
work on Bokaro was speeded up. 

Then, Sir, the Hindustan Steel's 
Management is not one of which 
anybody may be proud. It continues to 
lose from Rs. 20 crores to Rs. 50 crores 
every year. When they export, they lose; 
when there is scarcity in the country, thev 
lose; and if the present Management, its 
structure—I am not concerned with 
individuals—of its Management 
continues, the Hindustan Steel will lose 
even if there is scarcity in the country. 
The Minister, who is a dynamic person, 
must overhaul the Management of the 
Hindustan Steel and make profitability 
and productivity the tests of good 
management, and not good manners, not 
good education, not good company. 

Sir, the roof collapse at Rourkela is a 
very serious development. Somebody 
told me the other day that while the 
Minister spent about eight hours 
travelling to Rourkela and back to New 
Delhi, he spent less than three hours at 
the plant. I hope it is not correct. But that 
is what is being widely circulated in the 
corridors of Delhi. If that is so, it is 
disappointing, because the loss is at least 
about Rs. 100 crores. apart from the 'oss 
in production. 

AN HON. MEMBER:  Rs. 100 crores? 
SHRI ARTUN ARORA : When I say 

there is a loss of about Rs. 100 crores, I 
mean that the rehabilitation of the plant 
will cost Rs. 100 crores and it will take 
from nine months to one year and during 
that period, the loss of production will he 
there. It is very difficult to estimate the 
loss in production at Rourkela because 
the percentage of production there has 
a'wavs been varvirig. 

Sir, the Minister has been quick to ap-
point the Euthra Committee to inquire in-
to the Rourkela collapse. I want him to be 
able to give an assurance to the House 
that 

whosoever is found guilty will be 
S P.M.      punished.   Generally  what 
happens 

is that people commit wrongs in 
public sector, commit bunglings, do dis-
honest work and then they retire and we 
are told that now that so and so has 
retired, though he has been found 
bungling, mis-L/J(D)5RSS— 8 

managing, etc., nothing can be done 
against him. That is not a correct 
approach, and I hope the Government 
will give it up. 

Aprat from inefficient management, 
Hindustan Steel suffers from bad 
industrial relations. Sir, the Minister was 
once upon a time a trade union leader in 
Tamil Nadu, and I hope he remembers 
some of his experiences of those days. 
He should evolve a method of workers' 
participation. A mere appointment of one 
workers' director, generally imported 
from some other centre, is not workers' 
participation in management. The 
participation should be at every stage. 
There should be committees, joint com-
mittees, of the management and the 
workers in every shop, in every 
department, at every level at the plants. 
The targets of production should be fixed 
in consultation with the workers and they 
should be made to feel involved in the 
work of the plants. Unless that is done, 
industrial relations will never be 
satisfactory. 

Sir. one of the mistakes that the 
Ministry of Steel committeed last year 
was permitting mini steel plants in the 
private sector. I do not know whether 
mini-steel plants are needed in the 
country, whether the production of mini-
steel plants will make any vital difference 
to the availabilitv of steel in the country. 
A little improvement in the productivity 
of the three plants of HSL and a little 
effort to complete Bokaro a little earlier 
than scheduled, will make a world of 
difference. And as compared to that, 
mini-steel plants will make little or no 
contribution to the availability of steel in 
the country. Even if thev are useful, even 
if the Government wants to set up some 
sort of steel plants—mav be mini-steel 
plants—in every State, that should have 
gone to the State Governments as has 
been the case in one or two instances. 
Thev should never have been given to the 
private sector as has been done. 

Sir, all the mini steel plants 
contemplated by Governments and bv 
others have not been licensed so far. Onlv 
five or six licences have been given. If 
these licences can be withdrawn, thev 
must be withdrawn and given to one 
hundred per cent State-owned 
undertakings. If the Government's 
commitment is such and if the 
Government has committed itself too 
much with the private sector, at least for 
the future the polirv should be not to give 
any licences for mini-steel plants or any 
steel plants to the private sector.   .  . 

THE VICE-CHAIRMAN fSHRI A. D. 
MANF):  Please conclude. 

SHRI ARJUN ARORA; To conclude. 
Sir. T must emphasize the need to 
Increase production, which can be done 
not bv set-tine up mini steel plants 
consuming electri-citv which is needed 
elsewhere bv our agriculturists and bv 
small-scale industries. That is not the 
way to increase production. 
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[Shri Arjun Arora] 
The way to increase production is to 

make the three plants of the Hindustan 
Steel really productive. Then the 
measures of economy in the use of steel 
must be investigated and enforced. Only 
yesterday I read in one of the newspapers 
that if twisted bars are used in place of 
straight bars, there will be 30 per cent, 
economy in steel re-quired for building 
purposes, tf the Government cannot 
compel the private house builders to use 
twisted bars, it is only proper that a rule 
be laid down that in all Government 
constructions only twisted bars will be 
used. Finally, Sir, there must be greater, 
more efficient and more consumer-
oriented control of distribution of steel 
which is available. 

SHRI M. K. MOHTA (Rajasthan): Mr. 
Vice-Chairman, Sir, before I make any 
comments on the working of_ the 
Ministry of Steel, I would like to say 
something about the targets that we must 
set before us, the aims and objects that the 
country must have in respect of the 
production of steel. Sir, it is well known 
that immediately after the last war, Japan 
was completely destroyed, all its 
production facilities were maimed, so 
much so that the production by Japan in 
1946 was not more than half a million 
tonnes whereas we even in 19-16 had a 
capacity of million tonnes of steel. But 
during the period between 1946 and 
today—1971— Japan has made a 
tremendous progress by expanding its 
capacity of 100 million tonnes whereas 
we are still in the region of 6 or 7 million 
tonnes a year. 

Why I am mentioning these figures is 
that we were taught at school that there 
are three M's in any enterprise: men, 
machinery and materials. But there is a 
fourth M involved in the success of anv 
enterprise and that is the M of 
management. It seems to be completely 
missing so far as public sector concerns 
are concerned. Without proper 
management even the production capacity 
that we have built up at a great cost to the 
nation, not only in Indian currency but 
also roreign exchange, is not giving us 
any commensurate henefit in terms of 
production. The public sector steel plants 
are working hardly at 50 or 55 per cent of 
capacity whereas it has been 
demonstrated not only by steel plants all 
over the world but even the steel plants in 
our own country that 85 to 90 per cent, 
capacity achievement is not something to 
be wondered at. It is a routine thing. It is a 
normal thing. Another thing that I want to 
mention is that if the pace of development 
of the steel industry continues to be what 
it has been during the last 10 or 15 years, 
then we could never hope to become a 
really developed nation to compare with 
the developed nations of the world. Sir, 
Japan with a popu lation of 11 crores can 
produce 100 million tonnes of steel even 
though it does not have anv iron ore, even 
though it does not have any coking and 
coal and iron is supplied by 

us at subsidised cost to Japan to enable 
them lo manufacture steel and export it to 
all the countries of the world including 
our country also. We are in the same 
position as we were in early 1930s in 
respect of cotton when we used to say 
that we are being treated unfairly as a 
part of the British Empire. 
We had to export cotton and import 

finished goods namely, textiles from 
Britain. The same thing is being repeated 
in the case of steel. By exporting iron ore I 
do not know whether it is a national gain 
or loss. We arc exporting iron to Japan at 
not more than the labour cost that we 
incur; we are getting nothing for the 
natural resources that Mother Earth has 
endowed on us. Only    the   bare transport 
cost and labour cost are recovered by the 
export of iron ore to Japan. By the export 
of ore, we will get Rs. 200 per tonne in 
terms of iron. If the same thing   is con-
verted into steel and exported to the world 
market in the form of basic steel, we can 
get Rs. 800 to Rs. 1000 per tonne. If the 
steel is converted into manufactured    
goods,    it can get us a revenue of Rs. 
25,000 per tonne in the case of ordinary 
manufactures and in the case of 
sophisticated items like ball-bearings or 
highly developed items, they can be sold at 
1,50,000 per tonne. This is what we have 
to do in this country. We cannot go on ex-
porting the basic raw material and be 
happy with it but we have to have 
production capacity in the country to 
convert the basic raw material with  the aid 
of labour, technologv and enterprise into 
something more sophisticated which will 
get our country a much bigger revenue and 
that is the only way of development, I 
venture to say. In this context I venture to 
suggest that for the year 2000 the target 
before us should be 750 million tonnes of 
steel a year compared to not even 7i 
million tonnes to-day.   That is     the 
leeway that has to be made up and it will 
not be made up by slow progress as the 
Steel Ministry has been achieving over the 
years.    We have to take very great strides 
to achieve anything like 750 million 
tonnes of steel by the yeaT 2000 and    
even    then   what    we shall achieve 
would be the present days standard of 
Japan. Nothing    more than    that.    The 
Japanese present day production of steel 
per capita only would be achieved if we 
get 750 million tonnes of steel by 2000. If 
that is to be achieved,  imaginative and 
pushing steps will have to be taken 
because this is a task which is quite 
Herculean in nature and cannot be 
achieved by the kind of organisation that 
the Ministry has at its command. 

I would say a word about the cost steel 
produced by the public sector plants here. 
We have been told again and again that 
there ar^ two basic reasons why the cost 
of production in the public sector plants is 
high. One is the plant and machinery 
being new, the depreciation charges and 
the interest charges on the huge cost of 
equipment is so high that the total cost of 
production of steel is higher than that of 
the old plants. The second reason is that 
so much money is spent on wel- 
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fare schemes oE workers and employees 
that it pushes up the cost. I have a lurking 
fear in my mind that this is such a blanket 
excuse that it can cover a multitude of 
sins. It really more money is spent on 
welfare schemes, why is it that that 
amount is not shown separately in the 
accounts o£ the HSL so that the Members 
and the public can know the exact 
amount spent on welfare schemes and 
that can be taken out of the account of 
cost of production, and taken as social 
services and we may be able to know 
whether, deleting that amount the cost is 
reasonable or not, whether it is 
competitive with the world market or not, 
whether it is competitive with other 
producers of steel in the country or not? 
The second argument given is equally 
funny because actually in the world of 
trade and industry the opposite argument 
holds good. If any plant is new, even 
though it is expensive it is bound to be so 
efficient that the cost of production of 
that plant would be lower than the old 
plant and that is exactly the reason why 
new producers in West Germany or Japan 
are today able to flood the world market 
with cheaper steel whereas those 
industries in America which have not 
been able to modernise or Britain which 
has not been able to modernise, are not 
able to compete with the new plants in 
Germany or Japan. 

One particular element that pushes up 
the (ost of production in the public sector 
plants is the indiscipline in labour. The 
classical excuse given by labour for all 
their activities was that there was a kind 
of class war, and the labour was being 
exploited by the richer classes. I do not 
understand who is exploiting today. Is the 
public sector the exploiter of labour that 
the labour must wage a war against the 
public sector also? After all the public 
sector today is owned by the nation as a 
whole and I do not understand why the 
Government should not take effective 
steps to stop labour from holding the 
nation to ransom. Why is it that they 
should not insist On efficiency and 
discipline? I do not mind more wages, 
more amenities, being given to labour. 
Let more wages be given; let more 
amenities be given but let there be more 
production also. How is it that we cannot 
achieve more than 50 or 55 per cent of 
the rated capacity? It is mainly because of 
the antics of organised labour in 
Hindustan Steel. Sir, we arc going to 
spend a very huge amount of money on 
the construction of the Bokaro steel plant. 
I think the nation is entitled to know as to 
what exactly would be the cost of 
production of that plant because it has 
been given out by private estimates that 
the cost of production of steel in Bokaro 
would come to something like a thousand 
rupees per tonne at the ingo stage. If that 
is so I do not understand how the poor 
taxpayer can go on subsidising the 
inefficiency of the public sector plants in 
this manner. 

Sir, there has been a persistent demand 
on the part Of the State of Orissa for the 
location of a steel plant in Orissa. I do 
not know 

why; whether due to any political reason 
or any other reason a steel plant has not 
been sanctioned for the State of Orissa 
even though technological, economical 
and all kinds of factors are in favour of 
the establishment of a steel plant there. 

My friend, Mr. Krishan Kant, touched 
upon the question of giving licence to 
mini steel plants which again is a 
misnomer. It is a wrong nomenclature for 
the kind of plants that have been 
sanctioned. I think, as the hon. Minister 
himself has said, steel regeneration plants 
would perhaps be a better name for them. 
I venture to suggest that this was a very 
correct decision on the part of the 
Government and I congratulate the 
Government for trying to achieve greater 
production in the country of a very scarce 
commodity by the cheapest method 
possible. I would go a step further and 
say that even if it was necessary to import 
scrap for the production of mild steel or 
special steel in these electric furnaces it 
should be done because this is the 
cheapest method. Scrap would perhaps be 
available at a price of Rs. 300/- or Rs. 
400/-per tonne which could be converted 
into steel which is worth Rs. 800/- to Rs. 
1000/- or even Rs. 1200/- a tonne and it 
would be in the interest of the nation as a 
whole to take this step. 

THE VICE CHAIRMAN (SHRI A. D. 
MANI):   Please conclude soon. 

SHRI M. K. MOHTA: I will take only 
a couple of minutes more. 

In this context I would like to touch 
upon the question of the expansion of the 
large-scale steel plants in the private 
sector. We have got two steel plants in 
the private sector, namely, TISCO and 
IISCO. I do not know whether it is 
correct even to say that they belong to the 
private sector. The ownership of the 
shares of TISCO is so broad based, the 
structure of ownership is such that it is 
difficult to say that TISCO is a Tata 
concern any more than one can say that 
Air-India is a Tata concern just because 
Mr. Tata happens to be the Chairman of 
Air-India. TISCO today is in a position to 
expand at a much lower cost per unit of 
added production than any new steel plant 
that can be put up. It is in the interests of 
the national economy to make them 
expand. I do not want the Government to 
say that they did not come to them tor 
licence and, therefore, they have done 
nothing about it. The Government should 
go and tell IISCO that they have got to 
expand from two million tonnes to four 
million tonnes. The necessary plans must 
be drawn up and Government's sanction 
accorded at the earliest for the expansion 
of the plant. 

As far as the revenues of HSL are 
concerned, I would like In make a 
comment on one or two points. First of 
all, there has been a scandal,  a reported 
scandal about   the sale 
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[Shri M. K. Mohta] o£ scrap at Bhilai. I 
think the Government owes it to the 
nation to bring out the correct facts. In 
this particular instance it has been 
reported that a very huge quantity of 
scrap has been sold from Bhilai at lower 
than the market rate. How is it that no 
tenders were called? How is it that a 
public auction was not held? How is it 
that a few favourite parties were sold 
scrap at lower than the market rate? I he 
loss to HSL on that account is estimated 
to be no less than Rs. 20 crores. The 
second point I would like to mention is 
die pricing policy regarding billets and 
ingots on the one side and manufactures 
like structurals, sheets and plates on the 
other side. Many experts have felt that the 
pricing of billets in particular is so faulty 
that is being sold at an artificially low rate 
to the re-rollers which docs not give any 
benefit to HSL, nor does it give any 
benefit to the economy as a whole. It only 
means that blackmarketing is resorted to 
because it is being sold at an artificially 
low rate and also because there is an 
artificial control. In some cases there is 
statutory control and in some other cases 
there is a gentleman's agreement 
regarding the sale price of steel which 
results in quite a lot of black money being 
generated. I would think that the selling 
of steel at a higher rate is a much lesser 
evil because at least the money would not 
go into the coffers of the public sector or 
perhaps even into the coffers of the 
private manufactures which will be 
subject to tax. The remaining money 
would be accounted money which would 
be used again for the development of the 
economy. It would not become black 
money and become an anti-social force 
which the controls are forcing them to be. 

SHRI KALYAN ROY: Mr. Vice-
Chair-man, Sir, it is good that steel and 
coal have been put together. These are the 
strategic heights and these form the hard 
core. Whether you want to advance in the 
capitalist direction or whether you want 
to develop a socialist economy, you have 
to base it on coal and steel and 
communication. You should have 
integrated planning. You have got a 
certain quantity of minerals. You have to 
conserve and develop them scientifically. 
It we produce more, it is wasted. If we 
produce less and in an unscientific 
manner it is also wasted and production 
conies to a halt. If you cannot despatch 
what you produce, whether it is iron ore, 
dolomite or coal, then you find artificial 
shortage, scarcity and corruption 
everywhere. So, the country cannot afford 
to go wrong, Mr. Kumaramanga-lam. The 
Government cannot afford to go wrong. 
The working-class is trying to sec that the 
Government does not go in a wrong way. 
We cannot afford it. For the last twenty 
years I have been associated with mines 
and I must say that unfortunately 
everything has gone wrong. I do not 
blame any particular individual, but 
unfortunately the whole approach lacks 
perspective and direction.   Even in   the   
Fourth   Five   Year 

Plan   you   planned   for   110   million   
tonnes of coal. 

It was 85 million tonnes of non-coking 
coal and 25 millions of coking coal, and it 
was found that you cannot have it. So you 
reduced it. The next target is 93 million 
tonnes—lis million tonnes of non-cok-ing 
coal and 25 million tonnes of coking coal. 
And then you found that, you cannot even 
produce that much and consume it and 
you have cut it to 85 million tonnes. What 
is the result? What is happening? The 
NCDC has developed mines from which 
(here is no production. The idle capacity 
remains there. When you plan, you plan 
that move mining Institute should be set 
up in Jharia, Dhanbad, Asansol and 
Shiga-reni and more people should be 
trained as out as mining engineers and 
overmen. And now you have ten thousand 
mine- managers unci technicians, best 
technicians and best engineers 
unemployed. And what have you done? 
.Now, you have now decided to recline 
the number of people who will be 
admitted into the mining institutes. And 
there is a tremendous surplus everywhere. 
And your strategy is not to provide em-
ployment to those who have already 
passed, and to reduce the quantum of 
students, to reduce the number of students 
who will be admitted into the mining 
institutes. That is creating a tremendous 
tension in the entire mining area. And 
what is happening today? It is for the first 
time since independence that coal 
production lias gone down. For the first 
time from 1946 to 1971, in the history of 
the countn the coal production has gone 
down. We were producing 75.70 million 
tonnes in 1969-70. Now we produce 
70.80 million in 1970-71, you forgot the 
85 mill ion lonnes of your target. And 
personally, the whole economy of the 
eastern pay of India. Bih.u and Bengal 
which depends on coal production is 
facing stagnation problem, because it is 
here that the cut has come. In West 
Bengal we produced in 1969; 70.80 
millions in 1970-71, you forgot the 85 
1970-71 50.41 million tonnes. The cut 
came in the Bengal-Bihar area. This is the 
first thing. I hen in 1969-70 we 
despatched 46 million tonnes of coal and 
in 1970-71 we were able to despatch only 
40 million tonnes. And today for the first 
time in the history of India, out of 70 
million tonnes which have been produced, 
ten million tonnes of coal are lying on the 
surface, at the pit heads. It is impossible 
to go from one mine to another because of 
accumulation of stock, coal stock. Is there 
no planning or coordination with the 
Railway Ministry? What is happening? 
Mr. Kumaramangalam should try to 
understand, at least I hope he will put 
whatever dynamism left in him into this 
unfortunate aspect of this national 
industry. The whole production is being 
dominated by the private sector. They 
control over 80 per cent of coking coal 
and over 70 per cent of non-coking coal. 
Out of 17  millions of coking coal, over  
14  million 
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tonnes came from the private sector and 
here you have been appeasing the private 
sector since the beginning. They wanted a 
World Bank loan. You gave them 17 
million dollars of World Bank loan. Has 
the machinery been bought:- Not at all. 
On 24 occasions the coal price was 
increased, 21 times. Cooking coal went 
up in price, during the last eight years, by 
77 per cent, the non-coking coal price by 
60 per cent. You have given whatever 
subsidy they wanted. It would be 
interesting to know that the development 
rebate that they got was raised lor the 
coal industry from 20 to 35 per cent and 
the profit has never been so good. 
According to the latest Reserve Bank 
team which studied 20 coal mines of 
various cross-sectioning, it was found 
that pre-tax profit of coal-mining 
corporations rose by 31.4 per cent. And it 
was another study team which criticised 
that the coal industry in the private sector 
is following traditional dividend distribu-
tion policy, dividends as percentages of 
profits have been higher and no earnest 
effort has been made to depend on the 
internal sources of coal industry. Now, 
you have given whatever they wanted. 
But what is the performance? You will be 
surprised to know that our rate of 
extraction of coal is the lowest in the 
world. Whereas the other countries 
extract about 60 per cent of coal, we 
extract only 40 per cent. But according to 
Dr. Lahiri, Director of the Fuel Research 
Institute, Dhanbad, our rate of extraction 
is even less than 30 per cent. And 
unforlun-nately, what is happening? 

You have tried to amalgamate the top 
mines for the- last ten years. Malaviya 
came and went. Then a Committee was 
set up. Then entered Dr. Triguna Sen, 
gave beautiful lectures and told us about 
the coming Bill. 1 hen he also went away. 
Now comes Mr. Kumarainangalam. But 
amalgamation has not taken place. 
Amalgamation is no solution. I will come 
to the solution. They failed to 
amalgamate. That is a hard fact. It is 
giving good profit. They have been 
refusing to amalgamate. Production is not 
de\doping scientifically. There is no con-
servation. And yet who is buying the 
coal? Mr. Kumarainangalam would like 
to know that 32 per cent, of the total 
production is bought by the Railways, 22 
per cent, is bought bv the Hindustan 
Steel, ISCO and TISCO. Electricity is 
buying 17 per cent. In other words, of 
what is produced nearly 65—70 per cent, 
is bought by the public sector. And this 
public sector, unfortunately, Sir, which is 
being criticised bv Mr. Krishan Rant, is 
subsidising the private sector, because, 
Sir, whoever buys coal is to pay a cess. 
Thus 60 per cent, of the total purchase is 
made bv the pr iva te  sector. They are 
paying a cess of Rs. 10—12 crores per 
year to this private sector. And who is 
getting it? 

Sir, according to the rcplv g iven  by 
the Minister   to ni\    question    he said    
that  in 

1968-69, Rs. 5 crores was paid for 
stowing. In 1969-70 Rs. 5.29 crores was 
paid. In 1970-71 Rs. 5.13 crores were 
paid to the private sector for stowing, and 
out of that, do you know how much these 
14 industrial houses got? They got, 
according to the Steel Minister, over 30 
per cent. And how much did the govt, 
pav towards adverse factor? They paid 
Rs. 2 crores in 1969, nearly 1.89 crores 
in 1970 and over Rs. 1.65 crores till 
today in 1971. And how much did these 
14 industrial houses get? According to 
the Minister's reply on 4-6-71 they got 
over 51 per cent. And who are these 14 
industrial houses? I will give the names. 
They are: 

1. Messrs. Andrew Yule Sc Co. 
2. Messrs. Bird & Co. 
3. Messrs.   Western   Bengal   

Coalfields Ltd. (Birlas). 
4. Messrs.  K. Goenka. 
5. Messrs. Swadeshi Mining and 

Manufacturing Co. Ltd. (Jaipuria 
group). 

6. Messrs. Jardine Henderson & Co. 
 

7. Messrs. Tata Iron & Steel Co. 
8. Messrs.    Oriential    Coal Co.   

(K.C. Thapai> 
9. Messrs. Turner Morrison & Co. 

 
10. Messrs.     Macheill     &    Barry    

Co. (Equitable Coal Co.). 
11. Messrs. Agarwalla Ram Kumar. 
12. Messrs. Killick. 
13. Messrs. Sahu Jain. 
11.   Messrs. Shaw Wallace. 

And these arc the people who 
appropriate over 50 per cent, of the total 
assistance. And what do we say? 

That day, Sir, you were here when I 
said that fires were raging in mines after 
mines in Asansol and Dhanbad. So may 
times Mr. Jagannath Rao and "Dr. 
Triguna Sen visited the area, The whole 
of the territory is being encircled by mine 
fire and Mr. Jagannath Rao said in 
Dhanbad in 1970-71 that "Reorganisation 
of Jharia coal-belt is overdue". Have you 
been able to reorganise the Jharia coal-
belt? The Minister pointed out that is 
mainly because of the illegal type of 
extraction of underground coal. Ibis is 
done by those very people to whom vou 
arc paying Rs. 10 crores per year. Where 
is development and where is 
conservation? I am ashamed to say that 
most of the mines are without engineers. I 
put a specific question to Mr. Shah 
Nawaz Khan the other day when we were 
discussing mine five in Asansol. In reply 
to my question whether the mines had 
engineers, the Minister said that he did 
not know. The Director of Safety and 
M'nes recently issu-cd a circular saying 
that most of the mines were without 
engineers and managers. You 
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[Sfari Kalyan Roy] arc helping those 
people, Mi. Kuiuaranian-galam, who ate 
diverting whatever assistance you are 
giving them for mines towards either 
their tyre factory in Madhya Pradesh or 
their textile factories in Bombay. 
Therefore, you have to be rather serious 
because Mr. Chandy said the other day 
that if our rate of production of steel im-
proves we must import coking coal. 

This is the condition. Only a small 
amount of coking coal is left in the coun-
try. Their ruthless slaughter mining is go-
ing on. What answer have you got? These 
arc the mine owners about whom we have 
discussed again and again in the Neyveli 
meeting of the Consultative Committee 
on Steel and Mines and in the Udaipur 
meeting of the Consultative Committee, 
in West Bengal alone, Mr. 
Kumaraniangalani, Rs. 10 crores of 
royalty has not been paid by these 
companies which are getting assistance 
from the Government, from the Railways, 
from the Coal Board. These are the 
companies which have misappropriated 
the provident fund collections of the 
workers up to Rs. 8 crores. The 
Governments of Bengal and Bihar 
together are entitled to-day to get Rs. 100 
crores as royalty. By not taking over the 
coal mines, are you not sabotaging the 
development of Bengal and Bihar? The 
Hindustan Steel mines and the NMDC 
mines are paying royalty. It is the private 
sector which is not paying royalty. Not 
only that, Mr. Kumaraniangalani, you are 
aware that according to your own 
statement here and the statement of the 
previous Mines Minster, in the last two 
years 24 to 80 mines were closed down 
from Madhya Pradesh to West Bengal. 
The maximum number of mines which 
closed down was in West Bengal and Dr. 
Chakravarti, Chief Min'ng Advisor, West 
Bengal Govt, who attended the Coal 
Advisory Council meeting last year said 
that the position was becoming alarming 
and he suggested to the Government to 
take over some of the mines. In these 
mines uhic . l i  have been closed down, 
there are nearly 200 million tonnes of 
coking and non coking coal. What action 
have you taken? Only the other day you 
passed the Mines Conservation and 
Safety Bill. There is a stipulation there 
that 90 day's notice should be given when 
a mine closes down. But none of these 
mines which have been closed down, I 
can say on the basis of your reply to me 
in this House that not a single mine owner 
whether it is Surajmal Nagarmal or the 
Bird and Company, has given you notice. 
What have you done? Why have you not 
prosecuted them? If you have prosecuted 
them, what is the result? The punishment 
in the law is S months' imprisonment. 
What did they do? They closed down, 
thev did not pay the royalty, they did not 
pay the wages. They pocketed your 
subsidy and have closed down. And you 
did not do anything. And how can you do 
anything? Your Coal Board is reeking 
with corruption. Such 

a fantastic amount of money is being dis-
tributed to die unscrupulous mine owners. 
Sir, I shall be brief. You know I am a 
most disciplined Member in the House. 
So, they are closing down the mines and 
selling all the equipment and machinery. 
And after a few days, they again reopen 
the mines and come to you for assistance. 
What is your Mines Department doing? 
What is your Coal Board doing? They 
cannot do anything, because they have no 
perspective. I IK\ arc in the pay of the 
mine owners. Unless \ou make the Coal 
Board democratic, unless you take people 
from the trade unions and from Members 
of Parliament, the Coal Board will be a 
willing victim of the mine owners. And 
is there any co-ordination? What about a 
national fuel policy? Dr. Triguna Sen said 
in the Consultative Committee on Steel 
and Mines, "I am very unhappy about the 
dieselisation of the railway*." And what 
is the effect of dieselisation? Within a 
few years, you will have to spend Rs. 200 
crores in foreign exchanged. And what is 
the report of the National Fuel 
Committee? The consumption of coal is 
declining every day, affecting 
employment, affecting future 
programmes. Yet, you have no fuel 
policy. You have been pressurised by the 
American lobby which started with Mr. 
S. K. Patil for import of American Oil. 
Even the consumers association and Mr. 
Chandy both last year advocated 
nationalisation. He said there is no 
solution for the mining industry unless it 
is nationalised because 70 per cent of the 
coal is bought by the public sector. The 
NCDC is in a sorry state of affairs. A 
very big amount of money of the NCDC 
goes to the contractors. The entire 
Hindustan Steel, the NCDC and the 
NMDC are plagued with contractors. 
Why is there labour trouble in the mines 
and steel plants? Why was there a strike 
in Rajhara? 
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Why was there a strike in Bailadilla? 
Why was there a strike in Danimalai and 
other mines. You are paying nearly Rs. 
10 to 15 crores to the contractors. This is 
the exploitation. Then you see the iron 
ore mines in Rajhara. You will be 
ashamed to know more production is 
coming from the contractors and in the 
mechanical section which is under your 
department the production is going down. 
You. Mr. Kumaraniangalani, assured the 
trade union leaders that you are going to 
do something about the plague of 
contractors in the Hindustan Steel Plant. 
But you have done nothing. I regret it. 
There is no reason why the Rourkela roof 
collapsed. Money was paid to the con-
tractors to clear the iron ore which was 
accumulating on the top. Every month 
they are giving a leport saying, "Yes. iron 
ore particles are being cleared." But it 
was not cleared, and the roof collapsed. 
You have not collapsed; the roof 
collapsed, the economy collapsed. What 
has happened to your Hindustan Zinc? 
Out of 24 hours for 
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10 nours it docs not work because of per-
petual failure of power. It has been point-
ed out again and again. Have you done 
anything to it? What about the copper 
project? Rs. 95 crores arc going down the 
drain, and not one ounce of copper has 
come. All the best copper bauxite 
deposits lia\e been taken over by the 
Birlas in collusion with some of the big 
bosses of your department. Can you deny 
it? Not only in copper. What is your 
whole perspective and direction to lind 
out what is wrong with non-ferrous 
metal? I was surprised, I was ashamed, to 
read a statement by the Union Minister ol 
Steel and Mines regarding operat ion 
hard rock. In this House this particular 
operation hard rock has been criticised bv 
Members of all political parties. It was an 
American imposition in order to survey 
the interior of this country. In the other 
House also this matter was raised 
agairuand again; this was raised in the 
Lok SabhSf in the Rajya Sabha, in the 
Consultative Committee. Dr. Triguna Sen 
admitted that something is wrong. Out of 
all the billions of rupees that you have 
spent not one ounce of ore has been found 
out. And in spile of the criticism you have 
entered into an agreement with the French 
now. Will you please be honest? At least 
he honest. It you fail, yon should confess 
it. If there is something wrong previously, 
you should admit it. You should not own 
up all the bunglings, all the corruption, all 
the inefficiency, which is unfortunately 
there. It is not your creation, but it is 
there. What about the mini-steel plant? 
Why could you not stop it? Even Mr. 
Bhupesh Gupta raised it the other day. 
You are issuing licences to it. So that is 
wrong in the operation hard rock. How 
have you been blackmailed by certain 
people? This is an international affair . . . 

THE VICE CHAIRMAN (SHRI A. D. 
MANI):   You should please conclude 
now. 

SHRI KALYAN ROY: . . . the French 
jumping in, the Americans always being 
there, some people getting fat jobs as 
directors while ore remains where it is. 
Instead of depending on the Indian 
geologists who are doing a magnificent 
job, you are lured by the temptations from 
abroad. What is happening to washeries? 
You admitted that day that only 49 per 
cent production is going on there. Your 
ropeway is vital to serve the mines. You 
have spent Rs. 3 crores and the ropeway 
is functioning not even 40 per lent. The 
mineowncrs are sabotaging it in collusion 
with your Coal Board. Unless you make a 
drastic reconstruction of the Board, unless 
you democratise the Hindustan Steel 
Plant, unless you go into the root of the 
problem of corruption, unless you make a 
correct assessment of the accumulations 
of coal at the pitheads, unless you 
integrate the whole national economy 
steel, coal, communication, this country 
cannot take any leap. If you want to 
develop socialistic economy—forget   it,   
you  cannot  even  develop 

capitalist economy—here is a great 
chance, Mr. Kumaramangalam, and the 
working class is prepared to cooperate 
with you, but will you do it? Your 
bureaucracy is the greatest hindrance, 
corruption is the greatest hindrance, . the 
anti-democratic attitude of the officers  is  
the  greatest  hindrance. 

Not only the Hindustan Steel union is 
shouting, the NMDC Karamchari Union 
is shouting, the Miners' union is 
shouting—the INTUC, the AITUC and 
the HMS have all been shouting that these 
should be immediately nationalised. What 
prevents you from doing it? You are 
producers and you are buyers. And 
underground minerals—whether coal or 
iron-ore—arc allowed to be slaughtered 
with the result that there is problem for 
Hindustan Steel. This is the problem 
everywhere. You have problem in coal, 
you have problem in steel and whatever 
plants you may manufacture cannot 
progress at all. Rather, the whole thing is 
in a mess. I might warn Shii 
Kumaramangalam, that the position may 
worsen. If it becomes worse, then do not 
blame labour. I think Shri kumarangalam 
will agree with me when I say that if any-
where in India the productivity has gone 
up bv 100 per cent, that is in the coal 
mines. It was only 0.39 in 1961. Today it 
is 0.70—almost a hundred per cent rise. If 
mines have been closed, il is not because 
of them. It is because of the owners who 
have thrown their workers in the streets 
after closing the mines. It is these mine 
barons who have been working the mines 
in an unscientific manner which led to 
this closure. 

SHRI R. T. PARTHASARATHY: Mr. 
Vice-Chairman, I share the anxiety and 
the concern of the hon. Members in 
finding a solution as to how best the Steel 
Ministry could be made to work and the 
public sector organisations could be 
made to yield better results. Sir, at the 
same time, I would like to offer my 
respectful congratulations to the Prime 
Minister of India for having entrusted the 
Steel Ministry—the most difficult of all 
the Ministries—to one of> the most hard-
working and dynamic among our 
Ministers, Sin i Mohan 
Kumaramangalam, I am saying this not 
because he and I come from the same 
place. I am confident that this dynamism 
will result in a dynamic approach to the 
Steel Ministry and I think we will be able 
to iinn the corner in a very short time. 

Today the accepted policy of the 
Government seems to be that the entire 
steel production units, if not now at least 
in the near future; should be State 
controlled and State owned. It appears to 
be the aim. If that be so, today what are 
we doing and where are we in that 
context? That "is the question which I ask 
of myself. 

The nation is fac ing a near steel 
famine. While I am prepared to pay my 
compliments to the officers of the Steel 
Ministry, I want to say that the Steel 
Ministry's performance leaves very much 
to be desired. When we are facing a  near 
steel famine,  we should 
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[Shri R. T. Parthasarathy] realise What 
is our national target today and what is 
the shortage that is existing in the 
country? It is lJ million tonnes whereas 
we are producing only a little more than 4 
million tonnes. And that seems to be the 
entire trouble with the whole nation. In a 
comparative style, I would like to invite 
your attention and the attention of the 
hon. Members of the House to the 
position in the United States of America 
which has exceeded 120 million tonnes 
per year, to the position in the United 
Kingdom which has exceeded SO million 
tonnes per year and lastly to the position 
in Japan which has reached the target of 
100 million tonnes and we all know thai 
the world's largest unit is Nippon. 

The growth rate of a nation generally 
depends on the growth of steel in that 
country. The growth rate of Japan is 16 
pet cenl from 1064 to 1970 and Japan is 
expected to reach the output of 225 
million tonnes bv the year 1080. What an 
astounding figure it is. It shews how 
much that nation, by its hard work, has 
progressed. They treat their labour well 
and the labour in turn gives their best to 
the nation. My bumble suggestion is that 
India should emulate Japan and its 
achievement. 

Today, Sir, if our growth rate should be 
expanded; should be augmented, then we 
must think of the entire economv of the 
nation. It is only steel that can be 
considered as the vital artery that supplies 
blood to the entire national economy. It is 
steel alone thai can contribute to the 
augmentation of the growth rale in this 
country. Sir, our defences, our 
industrialisation, our agriculture, all these 
depend very much on our steel industry. 
Sir, I am not critical of this, lint I would 
like the hon. Minister to make an 
assessment in broad outlines as to what 
exactly is causing a deficit in the steel 
production. In my humble view, Sir, it is 
four-fold and I would also like to state 
that the capital investment in India in the 
case of steel plants is unreasonably high. 
I said it is four-fold. Firstly, it is with 
reference to buying of equipment under 
loans, secondly, payment of non-
competitive prices, thirdly, high customs 
duties, frieght and transport, and fourthly. 
the foreign consultancy that involves a 
very high cost. Now, Sir, what is it that 
the Government proposes to do to reduce 
the expenditure in capital investment? 
And, Sir, unless and until we do that, I 
am afraid, our cost of producing steel will 
be either the same or even more and the 
Government must trv their best to see as 
to how best they could bring down the 
cost, bring down the capital investment, 
with reference to these four points  that I  
have raised. 

Also, Sir, I would like to say that some 
of the steel plants, if not all, are built near 
the green sites. That is the trouble with 
our country. Physically they have chosen 
the green sites with the result that the 
township should be developed,  the clubs 
should    be 

developed, and the swimming pools 
should be developed and they think of all 
these things unlike in England or in the 
Soviet Union where they think of the 
factory, the producing centre, first and 
here they think of all the amenities as the 
first thing. May I invite your attention to 
one thing Sir? In one of the factories in 
England, in Central England, the officers 
have got to travel 28 miles to reach their 
factory and all the workers will have to 
travel only two miles to reach the factory. 
That is the thing on which they 
emphasise in England, on the 
development of township or housing and 
the other amenities. It is the production 
centre that we should think of. But in the 
public sector undertakings in this country 
we have all other things and the 
machinery to be em-ployed and the 
production centre came as the last thing. 
That is the trouble with our pubjii sector 
undertakings. I do hope, Sir, ilml the hon. 
Minister will see that whenever there is a 
steel plant in the public sector to be 
started, it is as near as possible to the 
existing centre of the township or city or 
whatever it is. 

Sir, one other point which I would like 
to emphasise today is that our country is 
mainly suited for medium and small-scale 
steel plants, steel plants that will produce 
quick results in quick time, to cope with 
our national economy. But, as I have 
said, Sir, righth or wrongly, a decision 
had been taken in 1964 by the 
Government of India to have the Bokaro 
steel plant which I would call the "White 
Steel Elephant". Sir, today the cost of 
Boka'o steel plant is Rs. 900 crores and I 
would not be surprised if it would touch 
R . 1,000 crores by the time it is com-
pleted. Can we afford this? I will 
welcome if the Bokaro steel plant could 
come up as early as posi hie and it would 
be capable of producing -! million 
tonnes of steel which mav inert our 
requirements. But, at what cost and at 
what space of time? That is the essential 
thin? that has to be looked into. 

Sir. I would also like to ask why there 
should be this inordinate delay in the 
commissioning of this Bokaro Steel 
plant. Sir, I would like to invite your kind 
attention to only one or two statistics, 
without wasting the time of the House, 
which I would like to mention. Sir, the 
Indian supplies of equipment are awfully 
lagging behind with reference to Bokaro 
steel plant. It suffers from shortage of 
equipment, not only from abroad, but 
also from the indigenous sources. Only 
when the public sector undertakings work 
more efficiently and supply quickly to 
Bokaro and the other units, our steel 
plants will he able to produce quick 
results. For example, one of the main 
suppliers to the Bokaro plant is the Heavy 
Engineering Corporation. 

I would like to give the statistics, Sir. 
Bokaro expansion is 2.5 million tonnes 
and this has to be completed in a space of 
three years. The first stage is now 
undertaken. The requirement of steel is   
275,605 tonnes, and 
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what is received is 140,82>J umnes of, i 
equipment. Even for the first stage there is 
so raueli of gap. SO,Out) tonnes ha\ e 
been supplied b> the SoMCt Union and 
120,000 tonnes have yet to be supplied In 
the Soviet  Union. J he Indian supplier, 
the Heavy Engineering Corporation, has 
supplied 22,1)31 tonnes and they ha\e not 
so tar supplied 72,2;M tonnes. "J he 
Heavy Engineering Corporation are 
woefully lagging behind. That seems, 
according to me, to be one oL the main 
snags in our steel plants .ike Bokaro not 
neanng completion so that the; can present 
themselves to our whole nation  as  an  
economically  viable  unit. 

Sir, the planning lor equipment, 
according to me, should be designed and 
worked witn a purpose. 1 he Heav \ 
Engineering units  should be linked to 
the steel production performance. I 
would very much like the hon. Minister 
to note this. The much needed 
coordination in production schedules 
and the equipments units of the steel 
plants themselves should be achieved 
uni-.o i in .y   and  as  early   as   
possible. 

Si.. 1 would like to add a word about 
the Salem steel plant. 1 am grateful to the 
Prime Minister and to the Government of 
India for hav ing  given the green signal 
to the commissioning oi the Salem steel 
plant, for w h i i l i  .lie herself laid the 
corner-stone. But 1 am sorry that the 
capacity of the Salem steel plant has,been 
reduced from 5 lakh tonnes to 2>, lakh 
tonnes per year. In 1965-66 when the 
Government of India  .ought the Japanese 
collaboration to commission the steel 
plant, the decision taken by the 
Government was that an investment oi 
aboui Rs. 90 crores of rupees would be 
needed and it was about to be started 
when certain things happened and il was 
not touched for a period of three or four 
years. 1 would certainly welcome the 
commission ing of steel plants at Vi/ag or 
Goa or anv other centre. But whv should 
these things be linked to the Salem steel 
plants, I am unable lo understand. 1 be 
Salem steel plant to manufacture special 
steel will be able to do its job williin the 
amount allotted to it and it will become 
economically v iable  and feasible 
technically only if it is to the tune i>l live 
lakhs tonnes per year. I would appeal to 
the Minister to reconsider the entire thing 
and see that this Salem steel plain iv ill 
be to ihe tune of 5 lakhs tonnes pel ' year. 

Sir, there is one other aspect which I 
would like lo touch upon on this 
question. There is a general apathy 
among the pub-lie and among the 
Government servants, I am sorry io say 
so, with reference to any industrial unit 
working in public sector. I said 'apathy' 
very advisedly because, we fee!, it is not 
our property. I would like to know in 
what shape or form this Government 
would not only educate the public but 
also educate its officers and the labour-
ers as well,  that this is a national 
property 

that they are handling and they are handl-
ing that properly for the benefit of the 
whole nation, lhat educative value, that 
understanding, that national perspective 
should be inspired in every citizen of this 
count! y. What has the Government done 
in tin-, respect for the last 15 or 20 years? 
I would like the Minister to answer this. 
And I would also like that he should do 
something to successfully work out this 
particular suggestion of mine so that 
every one will realise that it is Ins 
property and ultimately io the benefit of 
the entire nation. 

Lastl). 1 would dunand of the hon. 
Minister that in general there should be a 
re-assessment of the working of the 
entire publ ic  sector and also a re-
orientation of the steel poluv in general 
so that our steel units will be made to 
work tor the national advantage ,    
fhank  vou. 

[MR.  DEPUTY CHAIRMAN in the Chair] 
SHRI K. 1'. SUKRAMANIA MENON 

(Kerala): Sir, hearing the debate on the 
Ministry of Steel, Mines aid Metals, I am 
reminded of the famous dictum of Lenin 
that in a capitalist society, the so-called 
State sector is meant to subserve capital 
interests and that it is a handmaid of capi-
talism. How true it is today has been 
proved by many of the speakers. 

In this country, when the engineering 
industry has been crying for steel, our 
steel plants with a- capacity of eight 
million tonnes have been able to produce 
less than 50 per cent of their capacity. 
The Heavy Enqueuing Corporation 
scheduled to produce 15.8 thousand 
tonnes of structural is producing only 3.5 
thousand tonnes of struc-lurals. A 
number of other instances are there, how 
these steel plants in our coun-iiv are 
working—and they are working badly. 
The fact is that they show enormous 
lossts to the country. They show low 
production—capacities are not utilised—
and they also result in huge waste of 
national resources. 

WII.IL .ire the reasons for this state of 
affairs? I will, at the moment, only 
confine myseli to the problem of steel. As 
you know, in 1956 when the second Five 
Year Plan was being launched, Mr. T. T. 
Krishnama-chari the then Minister of 
Commerce and Industry, had proclaimed 
that India was on the threshold of 
building up one steel plant every vear for 
the next twenty years so as to reach a 
target of 20 million tonnes of steel 
production during the period between 
1956 and 1976. Now, onlv five years are 
left to reach that target and we are 
producing about 4.5 million tonnes of 
steel. Then, why is it that we have lagged 
behind? One thing is. no sooner had Mr. 
Krishnamachari declared this objective of 
the Government than Mr. Tata and other 
monopolists began to clamour that this 
country will be flooded with steel and, 
therefore, we should 
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[Sliri K. P. Subramania Menon] nut go 
in for Lhis sort of production of steel. 
They clamoured that it' all the plants of 
the Government were to take oif, we 
would have so much of steel that we 
would not be able to know what to do 
with it, and, therefore, the bureaucrats 
and the Government toned down their 
targets too. But the fact is that even 
whatever capacity we have been able to 
build, we are unable to utilise it. What are 
the reasons for this sort of t il ing? First 
of all, as you know, the steel industry 
requites a number of raw materials like 
coal, dolomite, limestone, mag-nesite ore, 
iron ore, etc., and these are supplied by 
the pr ivate owners of these industries, 
and this is one of the main reasons for the 
failure of the steel industry today. 

What are the facts? Let us take the 
question of coal. How the Government. 
Steel Factories are being looted by the 
private collieries is shown recently in one 
of the surveys. The 'Economic Times' of 
February   3,   1971   reports: 

"At the end of the Second World War, 
accumulated heaps of black stones, 
ashes, etc. almost by the side of every 
colliery, presented a sight of black hills 
and mountains. But within a decade of 
Independence, these hills and mountains 
vanished as it by magic. The colliery 
owners look full advantage of rampant 
corruption in the Railways." I  may add, 
the Steel Ministry also— 
"and   they   were   successful   in   selling 
everything black coming out of the col-
lieiies as high  grade coal,  mostly  to 
the Railways,    steel    mills,    thermal    
power stations and other public sector or 
semi-public  sector   undertakings.      
While    because of  the  low grade coal    
blast    fur-naces    and     coke  ovens  of  
several   steel mills   and   thermal   
stations   were   badly damaged,    
causing    losses    of    crores    of rupees 
to the nation, the colliery owners and    
Railway   officials    fattened.    Weigh-
bridges   installed   by   the   Railways   
have become   instruments   of   
corruption.   Representatives of collieries  
having clandestine  arrangements    with     
officials     easily get  their  wagons,  less  
in  weight,  passed as   those   indicated   
in   the   respective  receipts.     
Upgrading    of    low  coal,   over-
weighment   at  the  Railway  
weighbridges and  rampant  corruption   
in  the purchase of   coal,   have   become   
the  order   of  the day." This   is   the   
fact   about   coal.    This    low grade   
coal   is   supplied   to   the   steel   mills 
as    high-grade   coal    and    the    Coal    
Board certifies.      Hon   do   they   do   
it?   The  PAC once  reported   that  when   
asked  about  the coal   supplies   to   the  
steel   mills,   the   Coal Board   said:     
'Yes.   such   and  such   colliery can   
produce good  coal'  but they did   nol say    
that    the   coal   supplied   to   the    steel 

mill was good coal but they said that the) 
could have produced. This is the sort of 
officials who control the Ministry. 1 he\ 
had issued a certificate saying: Such and 
such colliery can produce good coal'. So 
they issued a certificate. This is what is 
happening. 

Steel and Mines 

Then, Sir, we know all about the re-
fractories supplied bv the pr ivate  sector, 
because of bad refractories, sub-standard 
refractories, supplied by the private sector 
our coke ovens or blast furnances—I do 
not know where they are used, in coke 
ovens or blast furnaces— have been 
spoilt and they had to undergo long 
repairs. Another thing is iron ore. As you 
know, when the Bhilai steel plant was set 
up it was said that the iron ore will be 
supplied by the Bhawani Mines, 50 per 
cent of which- is owned by the Govern-
ment of India and the other 50 per cent by 
the foreign monopoly, Bird 8e Co. 
Though the Government of India owns 50 
per cent, the control of the iron ore mines 
is in the hands of Bird & Co. and they 
had been supplying low grade iron ore to 
this plant as a result of which today 
Bhilai has been advised to look for 
supplies of iron ore from the Orissa and 
Bihar mines. Similar is the case with 
Rourkela also. Again when the Bhilai 
plant was set up it was said that Korba 
collieries would be able to supply very 
good metallurgical coal to the Bhilai 
plant but today that is not the case and the 
Korba collieries are not in a position to 
supply good quality metallurgical coal to 
Bhilai plant. Because of supplies of low-
grade iron ore and poor quality coal 
Bhilai is suffering. It has been pointed out 
very often in this House that all the 
troubles in the steel mills are due to 
strikes by the working class and all that. 
What is the position? We have the 
instance of Durgapur where it is true a 
number of strikes have taken place. But 
what are the facts? Is Durgapur suffering 
because of the strikes or because of 
mismanagement? We have been 
responsible for the str ikes?  Is it not 
because of the provocative attitude 
adopted by the Management that the 
workers were forced to resort to strikes? 
Is not the corruption and repression on 
the part of the Management responsible 
for all  these  things? 

Now, the Durgapur Officers' 
Association in a memorandum to the 
Government—and I would like to know 
from Government what action 
Government has taken on this 
memorandum—has charged some of the 
top officials of the Durgapur plant with 
gross negligence holding them 
responsible for the serious imbalance in 
production particu lar ly  in the steel 
melting shop and blast furnaces and also 
for concealing the position from the 
Government by placing the   blame   on   
the   labour.   This   is  not  a 



153   Discussion on the [2 AUGUST 1971]    working oj the Ministry of 154 
Steel and Mines  labour     union   that   has   pointed   this  

ouit   I but  this is  the  Officers'  
Association.     The Management  has  
also  concealed  from  the Government   
the   sharply   decreasing  availability of 
locomotives and other production 
equipment  as  compared   with   1968.      
The Association   has  further  charged   
the  Management with having no definite 
or rational  plan  for  procurement  and  
quality  control   of  raw   materials  
although   this  costs the plant  no fewer  
than  Rs.  22  crores    a year.  How far  
the Management is responsible     for 
mismanaging  the  affairs  of  the plant 
can be seen from the fact that they have 
allowed  two  private suppliers of raw 
materials    to    avail    themselves    of    
bonus payment  for WG  grade  iron  ore 
and lime stone      supplies   to   the   tune   
of   Rs.   1.5 lakhs  a  month    for    the    
last    ten    years mak'ng a clean gift of 
Rs.   18  million for the     suppliers.   
Repeatedly  remedial  measures have been  
ignored and now the contractors  are  
likely   to  be  recommended  for a  further  
long  period.   In  addition   to  all this  the 
Management freely buys non-scheduled 
supplies of raw materials on abnormally   
high   prices  despite  the     extremely 
poor  qual'ty  of  such   supplies,   all   in   
the name  of coping with  frequent  crises  
even when   the  production   of  the  plant  
has  so far    remained     much    below    
on     million tonnes.  These are some of 
the facts about Durgapur,   these are  the 
reasons why  it is not working properly, 
why it is fa'Iing to deliver  the  goods  but  
all   the fault  is  put on  the workers.  And 
in  order to cover up all   these   facts,   
cover   up   corruption   and other  
criminal  activities  the     Management 
has been  going on    with    terribly    
violent repression   of   the  workers.      
The     Police roam   about   the   workers'   
lanes,   beat   up the workers, beat up their 
families, molest their women  and  they do 
not allow them to  go  and   take  their  
rations    from    the ration  shops.   25,000  
CRP  men  are  roaming  about   in   the  
precincts of  the  Durgapur  steel   plant   
in   order  to  terrorise  the workers.   The  
President  of  the  HSL Workers'   
Association,   Comrade   Dilip   Mazum-
dar has been  put  in prison on charges of 
murder.      Similarly      another      
important leader of the Union,  Mr.  Jiwan  
Roy,  has been   recentlv    arrested.   All   
the  top    office bearers  of   the  Union   
have  been   arrested and all  the workers    
are    being    terrorised in  order to cover 
up  the misdeeds of the Management and 
this Government    in    collusion   with   
the   corrupt   elements   in   the 
Management and the corrupt supplies of 
coal and iron ore have been resorting to 
this sort of  thing in  order  to cover up  its 
failure, in   order   to   cover   up   its   
collusion   with the  corruptest  elements  
in  society. 

And these are the people who are going 
to increase production, who are going to 
attain better standards. Then, Sir, the 
Durgapur union has been pointing out all 

these facts, but unfortunately the Govern-
ment has not acted. (Time bell). Since 
you have already rung the bell, I do not 
want  to  prolong it. 

MR.     DEPUTY     CHAIRMAN:     
Please conclude. 

SHRI K. P. SUBRAMANI MENON: 
The point is that today the public sector 
steel industry has come to this pass be-
cause of corruption, mismanagement, in-
competence and the control exercised by 
the private sector over its operations. To-
day it serves the interests of the corrupt 
coal-mines owners, corrupt iron ore sup-
liers, corrupt limestone suppliers and cor-
rupt firebrick suppliers. It is not mean! to 
serve the interests of the nation. It is nut 
meant to serve the interests ol the 
growing engineering industry. It is meant 
£0 serve only a narrow, coterie of corrupt 
officials in the Ministry and some politi-
cians in the country. Until this situation 
changes, there is no hope for the steel in-
dustry in the public sector and it will 
languish and it will go down more and 
more  into  the  mire. 

 



155   Discussion on the [RAJYA SABHA]   working of the Ministry of 156 
Steel and Mines 

 



157       Discussion on the        [2 AUGUST 1971]   working of the Ministry of 158 
Steel and Mines 

 



159       Discussion on the        [EAJYA SABHA]   working of the Ministry of 160 
Steel and Mines 

 



161   Discussion on the [2 AUGUST 1971]   working oftlie Ministry of 162 
Steel and Mines  

SHRI   A.   G.   KULKARNI:    Sir,   I   
was 

expecting that the Report of the Steel 
Ministry will say something about the 
sickness of the entire steel complex and 
will   explain   how   the   policy   of   the   
new 

Minister will try to improve the working 
of the Steel Ministry and the steel com-
plex. But I am very sorry to see that very 
little has been said about this matter. Sir, 
the sickness in the steel complex or the 
huge losses incurred by Hindustan Steel 
and other allied concerns is a history 
which has to go into, but since so many 
of my colleagues have commented on 
that, I shall not cover the same ground. 
What I   say is it is   due to   lack of   per-
spective planning after the recession 
period wherein  the status quo was 
maintained for steel. It was thought at that 
time—I do not know at what level and  I 
do not want to bianie anybody—that  the 
status quo should be maintained. Because 
of that the country lost a   very  important 
economic avenue  in the  production   of   
steel.   It  was   continued even  though at 
thai time there was no demand for   the   
products     produced  by   the steel 
industry.  If  you    make an    objective 
examination  of  the  entire  working  of  
the steel complex, it will show that while 
creating capacity for products, the 
domestic demand   was   not   
scrupulously   studied or   it might  have 
been    overlooked    to    suit  the needs of 
the donor    countries   which have given  
us  the     technology  or the technical 
knowhow.  So it is  the avoidance of 
taking into consideration   the domestic  
needs  and installation of production 
capacity in  different sectors that has 
landed us in the present scarcity  in  some 
sections.  Here I  may particularly mention 
the Bhilai plant. Here the   heavy  
structural     have  no  immediate outlet in  
the domestic market. It was ODI in  that 
context    that    ultimately  we were 
obliged to  have    an    agreement    with 
the USSR for export of structural. In this 
connection loss to the extent of 20 per 
cent of the price  is being  incurred by  the 
HSL  in these exports. Similarly you see 
the Rourkela plant.  There are  operational  
defects in   it like defects in the 
establishment of the electrical   sheet  
mill,   etc.  Similar   is the  case with   
other   units.  Why  I am   highlighting all 
this  is  this. You see today's     Economic-
Times on   the front  page,  they have  
highlighted all these things which makes a 
very sorry  reading.     There   it  was  
pointed out how ultimately   we   have   
entered   into an agreement for  export of 
steel.  It is not of our  own making    but    
because    we  were making certain 
products which we could not consume 
domestically at that time.  That is why an  
agreement  was entered  into. Even that 
agreement   I would not mind if it had 
been a   temporary one.  We entered   into 
a long-term   agreement.   The  concerned  
officers of the   Ministry at   the    time 
had to consider the growth in the Indian 
economy. But  this was not  taken into  
consideration. That is why we    are     
experiencing    acute scarcity of these  
materials. 

Now I am going to another aspect, the 
ilis tribution   policy,   where   I  deal   
with   these 
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[Shri A. G. Kulkarni] matters. The 
Ministers himself accepted— I read a 
fresh statement of his somewhere— and 
he was also critical of the lack of 
maintenance projects. I think very 
recently, a day or two ago, he has opened 
some furnace at Bhilai. There the 
Minister himself mentioned and so there 
is no use harping on the some matter 
again and again. The Minister himself is 
quite alive to the pro-problem. Here it is 
seen that in an ordinary matter like re-
lining of oven-batteries bottlenecks have 
been created in the production. My 
colleague, Mr. Krishan Kant, has already 
drawn attention to the perspective 
planning not only in capacity, but also 
perspective planning of all the other 
ancillary items connected with steel 
components. 

First production of ancillary machinery, 
production of railway line, then 
distribution line. etc. All these should 
have been considered in a perspective 
manner and there seems to be a lack of 
these ideas when the steel complex was 
undertaken. 

Another aspect is that in all these three 
or four units set up by the government, 
detailed projects reports were prepared. 
But nowhere have they been adhered to 
scrupulously and everywhere extra 
expenditure has been incurred. This again 
shows lack of perspective in the planning 
period. 

There is another aspect for my friends 
in the labour movement. In this country 
we have a huge number of persons 
employed in the steel units. I was reading 
some article written by Shri Poonacha. 
He was Steel Minister for some time. I 
am not going to marshal all his 
arguments. What struck me most was 
when he said that there are about 23,000 
persons per unit in the steel industry at 
present. I can give statistics. 

AN HON. MEMBER:  That cannot be. 
SHRI A. G. KULKARNI: The Detailed 

Project Report sa'd 4,000 arc required for 
one million tonnes. Then it was revised 
to 7,000 and then it was again revised to 
says that a class of helpers was created. It 
is for Shri Kumaramangalam to refute it. 
A class of helpers was created, just like 
politicians like you and I arc mobilised . . 
. 

AN HON.  MEMBER:   That is right. 
SHRI A. G. KULKARNI: And Atulya 

Dada of West Bengal. 
Shri Poonacha has said that this class 

of helpers was created and the total is 
23,000. It is for Shri Kumaramangalam to 
deny it. What I want to say is that we 
have got our own domestic problems. 
Have some limit. Somebody said that the 
productivity is more in India. I do not 
know. Low productivity may be for 
certain reasons. What I want to submit to 
the Government and particularly 

the Steel Minister is that in the field of 
labour relations or industrial relations, 
there must be positive participation of 
labour in the management of public sec-
tor  undertakings. 

AN HON.  MEMBER:   As Directors. 
SHRI A. G. KULKARNI: Not profes-

sional leaders of labour. It is the workers 
themselves that will be associated so that 
it is a purposeful participation... 
(Interruptions). 1 have great hopes in the 
capacity of Shri Kumaramangalam. I am 
not his crit'e. There may be some lapses 
here and there. That may be the legacy. I 
am not going to refer to them. I have 
great hopes in Shri Kumaramangalam and 
there I am one with Shri Parthasarathy. I 
think he can do so many things. Because 
of his upbringing in politics, he can do 
many things, therefore, 1 would request 
him to see that this purposeful 
participation of labour in the management 
is achieved within a foreseeable future, 
say within a year or so. You must have an 
agreement with them to the effect that 
there will be no strike in any steel 
complex for the coming 5 to 10 years. 
There should be certain machinery so that 
if any dispute arises it can go to that 
machinery which will take a decision 
within the minimum time prescribed 
under the law or under the Act. 

This is one of the 'musts', Sir, and I will 
request my colleagues and particular ly 
the young dynamo, Mr. Kalyan Roy, who 
conies from that area, this thing: Please 
see that we are interested in the steel 
project. You are interested in your unions 
and the labour's participation in the 
management. But we shall have an 
agreement that no strike at any cost will 
take place, because we shall see that steel 
is produced round the clock and for 365 
days in the year and that should be our 
policy. Here, Sir, particularly another as-
pect is the lack of management. It is lack 
of management or mismanagement of the 
entire project. Here also, Sir, so many of 
my colleagues have hinted about the 
defects. These I do not want to repeat. 
Bui, in this respect, I want to say only one 
thing. For the past two years, the Ministry 
of Finance and others studied the working 
of the public sector units and the ARC 
reports are also there. But, Sir, nobody 
has put in any effort, any sincere effort, to 
improve the working of the units, 
particularly of the isteel projects, because 
they are the king-pin of the economy in 
this country and this country. Sir, is going 
to face in the coming five years a crisis in 
the economy, not only because of Bangla 
Desh, but also because of our 
development problems. They are 
dependent, Mr. Kumaramangalam, on 
your capacity to deliver flic goods mid 
you are to rise to the occasion, because 
people like me have got faith, great faith, 
that you will do the job. 
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Now, Sir, 1 am making only the last 
two points. One of them is about 
corruption in the steel projects. Here also, 
Sir, i wanted to draw your attention and 
take a little more time. 1 was sorry, Mr. 
Kuinaiamanga-lam, when I saw a report 
that in the Bombay Municipal 
Corporation, on the floor of the 
Corporation, a point was being discussed 
wherein the Municipal Commissioner, an 
IAS Olliccr of the Maharashtra State, a 
senior IAS Officer of the State, had 
appointed one Mr. Mulgokar to negotiate 
and purchase steel from the steel sector at 
the cost of Rs. 50 to Rs. 75 per ton. I have 
read that report and if you want, I will 
submit  it to you. 

THE MINISTER OF STEEL AND 
MINES/ ^<TH *fU ^H' T'-Tl (SHRI S. 
MOHAN KUMARAMANGALAM): I 
Have received the letter myself. 

SHRI A. G. KULKARNI: You have to 
explain when, in Maharashtra, the Corpo-
ration had to purchase from your own 
Steel Ministry steel by paying some 
money to your steel project people and 
where that money has to be passed on or 
whose palln is to be greased. It is a 
shame on your Ministry and unless you 
root out this thing, you cannot work in 
the Ministry at all. 

Sir, I was sorry, because that is not the 
only example, solitary example. (Time 
bell rings). Sir, you must give five more 
minutes, because these arc all important 
things.  Others arc general points only. 

Sir, I say that corruption is rampant. 
Mr. Kumaraniangalam, you may deny, 
you may say, "Nothing", and you may 
say this thing and that thing. But it is 
rampant, because I know it as I meet 
various types of industrial categories of 
people, right from the small-scale 
industries to the large-scale industries. 
And, after your new distribution policy, 
the same procedure is working. When I 
was new to this Parliament, I was lured 
by your predecessor who asked: "Mr. 
Kulkarni who has got a complaint?" I was 
the unfortunate Member of Parliament to 
tell that Minister about one ul the 
Corporation, that is, the Small-Scale 
Industries Corporation of Maharashtra 
who were lacing difficulties and they had 
to pay money at the steel plant. Sir, what 
was the result? The result was that the 
difficulty was still there and the 
Chairman came running to Delhi saying, 
"For heaven's sake do not help us in 
getting steel for our industries". That was 
the net result. Because, what do you do? 
You ask your Joint Secretary and he says, 
"Jolly well, send a telex to Rour-kela". 
And that fellow is sitting there with the 
wagon and he says, "Come on, so and so, 
... I will see how you get the goods" and 
ultimately, no goods are delivered. That 
is why they have to pay Rs. 2 or Rs. 

3 for your steel. 1 want to ask you one 
tiling. Mr. Kumai amangalam, do you 
know that wagon loads are taken out of 
the steel complex and delivered at the 
railway and no payment is arranged and 
there is no trace whatsoever? Good 
materials have been shown as defective 
and the scandal about the scraps is there. 
My friend r.cm just now told you— Mr. 
Moh la made a report on that—and I was 
thinking how Mr. Mohta was saying that 
scrap was sold. 1 thought some people 
might have purchased it. But my 
colleague gave the information that it was 
the Bi i las  and the Talas and the 
representatives of the big companies who 
have received the strap   and  they   have   
purchased   it. 

They can corrupt the officers and 
bureaucrats.  My  poind,  Sir,  in  this 
connection  is 

MR. DEPUTY CHAIRMAN: Please 
con elude  now. 

SHRI A. G. KULKARNI: I am going 
to make two points. For Heaven's sake 
give  me  two  minutes. 

I am drawing the attention of the 
Minister that I can roll out hundreds of 
examples of corruption. Sir, very 
recently, I will tell you, a trader from 
Bombay came here. He was also 
supplying steel material. I asked him, 
"Why have you came here?" He told me 
that there is going to be a deal ol 12,000 
defective materials on an ml hbi ba Is, I 
asked him, ''Where is this ad hue basis in 
litis distribution policy?" He said, "No, 
Sir, it is there. I have just to arrange and 
tlie ad hoc materia] comes out". This I 
am telling responsibly, I am a member of 
the ruling parly. But my blood boils 
when I see these things which give us no 
credit at all . . . 

MR. DEPUTY CHAIRMAN:   Please 
con- 

(lude  now. 
SHRI   A.   G.    KULKARNI:    fast   
point 

(Interruptions) 
MR. DEPUTY CHAIRMAN: Order, 

order. 
SHRI A. G. i.ULKARNI: The las.: 

point I was making out is about the billets 
affair. Sir, then is a great scandal !n bil-
lets in this country about w h i c h  I do not 
know how much my friend knows. There 
might be up to a hundred people, orga-
nized into a super-sector, and ithey are 
recognized as billet suppliers under the. 
DGTD. They arc dictating terms to the 
small scale industries in the mofussil 
areas in the country. Mr. Bhagat. who 
inaugurated the Billet Re-rollers 
suppliers' organization, promised that 
some new policy will  come  in.   lie  said  
that  scrap  will  be 
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[Shri A. G. Kulkarni] given and so on. 
But nothing has been given. And actually 
the billet re-rollers in the mofussil areas and 
backward areas are languishing at the feet of 
ithc organised hundred people, who are the 
super exploiters in this country in the matter 
of billets. I would urge upon the Minister to 
recognize these four hundred or five 
hundred re-rollers who have established at a 
great cost in various co-operative industries 
in the mofussil areas. They must be given   
this   material. 
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SHRI CHITTA BASU (West Bengal).: 
 

Sir, it is admitted on all hands that steel 
occupies a very vital position in the in-
dustrialisation of our country. It not only 
occupies a very vital position in lire in-
dustrialisation of our country but if you 
will permit me to say, in its advancement 
lies the kev to the speedy advancement of 
the national economy as a whole. Having 
n;,i!(l CO this basic concept the Govern-
ment of India very rightly decided that 
steel should be in the public sector and 
there should be a number of public sector 
steel industries growing in our country in 
order to accelerate the pace of industrial 
development of the country. Sir, 1 do not 
like to dilate much on the importance of 
steel in our industrialisation but I want to 
emphasize certain basic and immediate 
problems facing our country vis-a-vis steel 
industry of our country. My friend, Mr. 
Mohta, was correct when he said that the 
Government should have a perspective in 
connection with the production of steel. 
He proposed correctly that we would be 
requiring at least 750 million tonnes by 
the year 2000. Whether we will be able to 
reach that target or not, I do not know but 
what I want to emphasize here is that the 
capacity which in' have been able to build 
up in our public sector has not been 
properly utilised, or rather to speak in real 
terms, it is verv touch underutilised. I 
want to know from the Minister what 
steps he really proposes to take for making 
the optimum use of the inst i l led  
capacity in our 9teel industry. I am not 
saying this from a sense of pessimism: I 
feel, I vevv strongly feel, that the public 
sector steel industry, although there arc 
manv things to be said in criticism of it, 
will not fail us in times of crisis. I have 
certain figures with me which would 
suggest that we can really Improve the 
utilisation of the installed capacity in the 
steel industry. In lD(i9-70 the utilisation 
figure in respec of Bhilai was 76 per cent 
of the installed capacity, Durgapur 40 per 
cent, Rourkela 65 per cent. This is not the 
onlv figure. I HI example, the average in 
Durgapur steel plain was 55 per eeni in 
February 1971 but Durgapur's best 
performance was 50 per cent in October 
1970. 
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[THE  VICE  CHAIRMAN   (SHRI  A.   t».   
MANI) in  the Chair.] 

In the case Of Bhilai its best perform-
ance is 90 per cent in August, 1970, com-
pared with its average of only 77 per 
cent. Rourkela's best performance has 
been 74 per cent against its average of 55 
per cent. Therefore, at this stage or that, 
some of the steel plants had reached 
production up to 90 per cent. Therefore, 
if you take into account the best 
performance and ithe average 
performance you will find that there is a 
wide gap to be filled in. Having regard to 
this gap between the average 
performance and the best performance, 
we can really bring about a satisfactory 
change in the production level. So far as 
my calculation goes, even a little bit of 
improvement by ten per cent can wipe 
out the import of steel which we Import 
everv vear. Mv straight question to the 
hon. Minister is this. Is it not possible for 
us to improve production by ten per cent? 
If a ten per cent improvement is 
registered, we can save a lot of money by 
way of foreign exchange. Now, that 
being the crucial question, I want to 
know what specific steps the Ministry 
propose to take in order to make optimum 
use of the installed capacity. If we can 
make use of the installed capacity, much 
of the criticism against the public sector 
steel plants will vanish. The public sector 
can then establish its claim and claim fur-
ther ad\ancement in the economic deve-
lopment of our country. 

In this connection, my friend, Mr. 
Mohta, was very strong in expressing his 
opinion ithat manv of the difficulties are 
due to the bad industrial relations in the 
steel plants. Particularly he was saying 
that there should be an announcement or 
the Government should come down with 
a heavy hand on the workers. According 
to him the non-utilisation of \he capacity 
is primarily due to industrial relations for 
which the workers are primarily held res-
ponsible. It is not so. Even if I refer to the 
much maligned Durgapur steel plant, the 
position is this. I say much maligned' 
because I agree that there have been a 
large number of stoppages, strikes, man-
da vs lost and the industrial relations 
there are not at all satisfactory. Even in 
the case of ithe much maligned 
Durgapiur Steel plant I find that the 
management is much more responsible 
for the fall in production than the workers 
themselves. I do not like to impose my 
opinion on this matter. I would only draw 
ithe attention of the hon. Minister to the 
Report of the Pande Committee. The 
Pande Committee itself was pleased  to  
mention thus: — 

"Durgapur management seems to 
have neglected many essential 
responsibilities which  are  incumbent  
for good  perform- 

ance. Mention should be made of the 
neglect of proper maintenance, lack of 
rigid control on the quality of 
products." 
Paras  3  and  12  of  the  Report are 

rele-. vant.  I  do  not  like  to  quote  
much,    but in   another  place   the  Pande     
Committee 
says: — 

"In all 27 equipments or attachments 
were out of commission or lying idle to 
March 1967 in the plant. It is not 
possible to get an idea of the cost of 
equipment lying idle since figures were 
not available for all the idle equip-
ments." 
And so on and so forth, it goes. There-

fore, even a perusal, a cursory perusal, of 
the Report of the Pande Committee 
could, I think, convince the hon. Minister 
that all is not wrong with the workers, 
much lies on the management itself. And 
I squarely say, in the matter of the trouble 
at Durgapur, ithe management of the 
Durgapur Steel Plant is responsible to a 
very Large extent. Now, my question is: 
Will the hon. Minister assure the House 
that he would take sufficient, effective 
steps to overhaul not onlv the 
management of Durgapur Steel Plant but 
other steel plants also? In this connection, 
I would also mention some policies with 
regard to the HEC. 

THE VICE-CHAIRMAN (SHRI A. D. 
MANI): There is one more speaker. 
Please try to finish. You have got three 
minutes more. You have already taken 
seven minutes. 

SHRI CHITTA BASU: In the case of 
HEC, a lot of instances of corruption, 
mismanagement and all these ithings are 
here. But I do not like to quote all of 
them. 

THE  VICE-CHAIRMAN     (SHRI  A.   
D. 

MANI):   Not  necessary. 
SHRI   CHITTA   BASU:   But   in   the  
in- 

tercsts of the nation as a whole, the 
Minister should know some and therefore 
I will quote a few points only. First of all, 
the construction of Bokaro depends upon 
the supplv from HEC. About HEC it is 
said here in Parliament or in public 
platforms or in the press that the supply 
from ithere is not satisfactory. My figures 
show this. Some inflated figures were 
given by HEC authorities whereas it has 
been found that thev could supply only 
2200 tonnes a month. Out of that, 50 per 
cent was manufactured or fabricated 
elsewhere, by outside private companies 
or ancillary firms. But HEC inflated their 
figures so as to prove that their 
performance was not as bad as we mean 
to say. Then, the HEC had a new steel 
structural shop, known as SS Shop, to 
manufacture 25000 tonnes of structural 
items annually. Due to mismanagement it 
could not reach a figure of more than 300 
tonnes. 



175   Discussion on the [RAJYA SABHA]   working of the Ministry of 176 
Steel and Mines 

[Shri Chitta Basu] 
Then there is the question of the much-

talked about mini-steel plants and here I find 
that in the year 1969 a proposal to .instal a 
Continuous Casting Plant in HEC was 
mooted. The Ministry be set with the chronic 
shortage of billets in the country suggested to 
HEC for the setting up of this plant. The 
three electric furnaces having a capacity of 
10-ton, 20-ton and 40-ton could have been 
profitably utilised for the purpose. But 
because of pressure mounted by the private 
sector, the Minister had to yield or to give in 
and give licences to the five mini-steel plants. 
It might have been avoided had this proposal 
been accepted. (Time bell rings). Only two 
points. 

THE  VICE-CHAIRMAN     (SHRI  A.  
D. 

MANI): You have already taken 15 minutes. 
There is one more speaker. Please conclude. 

SHRI CHITTA BASU: In a similar 
fashion, the management failed to take up 
the assignment of the second Howrah 
Bridge. They have got a capacity of 25000 
tonnes annually. 

Therefore, all these things go to prove that 
the H.E.C. management is not itaking 
advantage of the installed capacity and is 
running at a loss. (Time bell rings.) I con-
clude. If we really want to tell the people 
that ithe public sector industry has really 
played the role assigned to them, it is the 
imperative necessity of the Government, 
particularly of the Steel Ministry that the 
m ianagement of public sector industries s 
further improved and improve-ed to an 
extent where we can tell the people that it 
has been able to do the assigned job. 

So far as labour-management relation is 
concerned, taking some of ithe representa-
tives of the workers in the management or 
Board of Directors is not going to solve the 
problem. (Time bell rings). You are not 
giving me time. I should like to know what 
steps he proposes to take ito ensure effective 
and meaningful participation of the workers 
at all levels so that the workers may feel 
involved in the management and 
maintenance of the public sector industries. 

THE VICE-CHAIRMAN (SHRI A. D. 
MANI): Chaudhary Mohammad. Ten mi-
nutes. We want to conclude the debate by 
six. Now the Minister wants to reply and he 
would  take some time. 
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"Will the Minister of Petroleum and 
Chemicals and Mines and Metals be 
pleased to sXate: 

(a) whether Go\ernment are aware of 
the fact lhat M/s. Birla Industries haw 
taken over the raanagemnt of Copper 
mines' of ilic Indian Capper 
Corporation lid.. Chalsila and also the 
properties of S. Lai and Co. (V) Ltd., 
Barbil Distt, Keonjhai,   Orissa:   and 

(l>) if so. when and the reaction of 
Government in (his regard? 

SHRI JAGANNATH RAO: (a) and 
(hi The information is being collected 
and will he laid on the Table of the 
House." 
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SHRI S. MOHAN 
KUMARAMANGA-LAM: Mr. Vice-
Chairman, Sir, let me first of all express 
my appreciation of the interest shown by 
a large number of Members in the 
working of the Ministry and in particular 
of the undertakings under the Ministry. 
There can be no doubt that the present 
position of steel production in  our 

i hi f hi h
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any of us can  be  proud.   We are  in diffi-
cult'es  and   unfortunately,   particulraly  
due to   the   collapse   of   a   portion of 
the roof of  the steel  melting shop in  the 
Rourkela Steel      Plant,   we   will   
continue   to   be   in dillicult'es   for  some   
time.   And  when  one appreciates   the     
important     position     the sled   industry  
occupies  in   the  economy  of the   
country,   it   is   undoubtedly   a   serious 
position   which  nobody can    
underestimate. Mr.   Krishan  Kant  who 
opened  the discussion as well as a 
number of other speakers commented   on   
the   fact   that    for     quite some 
substant'al period,  many of the public  
sector  undertakings  under  the  Ministry 
of  Steel  and   Mines  have been   
undergoing losses  and   quite  substant'al  
losses  at   that. That   also   we  cannot  
deny.   Now   there  is no point  in trying   
to hide weaknesses and defects  in   the   
public sector     undertakings under   my  
charge   and   I   do   not   want   to try   
and  do   so.   What  I   would   like  hon. 
Members   to   appreciate   is   that   it   is   
because we do understand  the weaknesses 
and what   may   be   called   the   lack   of  
achievement   of   these   public   sector   
undertakings and   in   particular  of  the  
Hindustan  Steel, which   as   may   friend,   
Mr.   Krishan   Kant, emphasised   is   the  
premier     public    sector undertaking   in   
our       country,     that     it prompts   us   
also   to   tell   the   House   that we  hope  
and  we are  working  to  see  that the  
situation   will  definitely   improve. 

In  1970-71 ithe target we had put 
before ourselves of saleable  steel  was 
of 4,429,000 tons.   Out  of  that only 
2,646,000 tons   was achieved.  As the 
honourable  Member,  Shri Ch'tta  Basu,   
pointed  out,   the  capacity  in the 
public sector  is    certainly    not    
being properly utilised.   In   Bhilai  we 
have conic to  achieve  79  per  cent.   
But  in  Durgapur it   is   far   lower,   
just  below   40   per     cent and in 
Rourkela also not much better than that)  
56 per cent.  As he commented, quite 
rightly,   if we  were  able  to  make  full  
use of  our   capacity,   then   there   is  
no   doubt that  much   of  the  
difficulties   that  we  are facing in 
relation to steel production would be  
solved.   Next year  we were  aiming    
to make a decisive change.  We hope  
that we will  be able to increase at 
Bhilai  from  79 per cent to at least 90 
per cent or a little more  and   we  hope  
also   to  make  a   decisive  
improvement  in   Rourkela  and     
some steps   forward   in   Durgapur.   
But   unfortunately   as   a   result   of   
the   collapse   of   a part of the roof in 
the steel  melting shop in   Rourkela   
we   are   going   to   face   very, very,   
great  difficulties   so   far  as   this   
year is  concerned.   There   is  going  to  
be  much greater     shortage     of   steel   
than   even   in 1970-71.   We  are  
moving  very   fast   to   try to  improve  
the position  in  Rourkela.  The 
committee that has  been set up  to 
inquire and  investigate   the  causes  for  
the  disaster has also been charged with 
making recommendations   to   bring   
the   plant   back   into 

full  operation   as  quickly    as    possible.     
I know   honourable   Members  will  
appreciate the   fact   that  die   accident   
took   place   on the  night of  11th/12th  
July  and  the committee  itself  was  set  up  
on   the   19th—the decision to set up the 
committee was taken on   the   19th—and   
on   the  20th   itself  one member   of   the   
committee  and   the  secretary of the 
committee were down in  Rourkela   
examining   the   position,   and   on   the 
25th,  and  27th   the  full  committee  met  
in Rourkela   and   has   already   submitted   
an interim   report   to   me   with   its   
immediate recommendations      as   to   
what   should   be done  to  bring  Rourkela  
back  into    operation—or   rather   part   of   
iit   is   already   in opertion—to      bring   
it   wholly   back   into operation   as   
swiftly  as  possible.     I   would like  to tell  
the House what steps we have taken  in  
this regard because,   I  think,  this is   
perhaps   the   most   important     problem 
facing   the   Ministry     today.      
Instructions have   been   given   to  g!ve  
up   top   priority to  the supply  of steel.    
Instructions    have been  issued  to  the  
Iron and Steel Controller  on   the   13th   
July  and   officers  of   the CEDB,   
leading   designers   of   the      CEDB, 
were   down   in   Rourkela   within   two   
days of  the  collapse  accident  taking  
place,  and were   already   at   work   
preparing   designs. Negotiations    for    
putting    up    the    roof again   were   
undertaken   by   the    Hindustan Steel,   
immediately  after  the accident,   with 
Jessops.      They   have  been   appointed   
the prime   contractor.   They   have   
started   the work   and  .they   are   already   
going   ahead with  it even before an actual 
contract has been   signed   because  we  
did   not   want   to waste   any   time.   The   
movement   of   steel has  been  given   the 
highest    priority    and a   separate   officer   
of. >the   Iron   and   Steel Controller   has   
been   earmarked   to   coordinate all  the  
work  relating  to  procurement and     
movement   of   steel   required   to   get 
Rourkela      back      into  full   production  
as early   as   possible.    I   do   not   think   
ithere will   be   any  delav   whatsoever   in   
this  regard   and   I   th ink    also   that at 
the latest by the middle of December now 
we should be able  to  have  full  
production  in   Rourkela. Even  now  we 
are making every effort to speed  it up and 
help shorten   the  time. Immediate   steps   
have  been   taken   to   put back the open  
hearth  furnaces into opera tion as that part 
of the roof over the open hearth   furnaces,   
has  not    been    damaged. One open  
hearth   furnace  was commissioned   on   
the  17th  July,   and  now   three  are 
functioning,   and   the   fourth   one  which   
is under  rebuilding,   that  is,  under  
repair,  is expected   to   go   into   
operation   from   the 6th  August,   1971. 

All the open hearth furnaces will be 
working by the end of August. One of 
them has to be rebuilt again as soon as 
the third one comes into operation. One 
perhaps  will   be  brought    into    
operation 
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early in September this year. These are 
our targets and the maximum that we can 
do is being done. 

I would like to assure hon. Member 
Shu Arjun Arora—who mentioned to me 
or asked rac particularly that I should 
JjfVte an assurance -that anybody who is 
found guilty of having been in any way 
responsible for this very serious damage 
and loss caused to the Rourkela steel 
plant will be punished. J tan assure him 
that Ihe go\ei inncnl and* trie country is 
mil going to spare anybody, however 
highly placed he may be, if it is found 
that he is in any way responsible for any 
negligence which' led to this collapse of 
the roof. 

An Inquiry committee has been set up. 
It is a technical inquiry committee con-
sisting of members who are competent to 
give technical findings. They have been 
asked to report whether any person or 
au thor i ty  was responsible for the 
accident or for conditions leading lo it 
and if so to what extent. Based on ithc 
findings in thai report, we shall certainly 
take action against any persons it the) are 
found guilty. 

This is so far as production this year is 
concerned. 1 have devoted such a long 
time to Rourkela because that is our ina'n 
problem. Hut that does not mean ileal we 
are not paying any attention to both 
Bhilai and Tjurgapur. So far as Bhilai is 
concerned, I think we have got over the 
difficulties that we faced in the coke-over 
plant towards the latter part of May. 
Steps are being taken and have been 
taken and are being continued to see to it 
that this does not hold up further im-
provement in Bhilai and we expect that 
we shall be able to go near our target in 
the  course  of this year. 

I think I should say something about the 
question of the weaknesses that we have 
been facing over these years. We do 
understand that the most important weak-
ness has been in the sphere of mainte-
nance and there can be no denial that is 
the most important area where we have 
not done everything that we should—to 
put it very mildly. It is a managerial 
weakness. It is a weakness on the part of 
management. There can be no denying 
that. It is in all the three plants. We are 
concentrating more on being able to build 
up effective teams and systems of 
maintenance both preventive 
maintenance and what may be called fire-
fighting maintenance. Jf anything 
happens or if any collapse takes place or 
disruption ciakes place in the actual 
process of making steel, squads of 
workers and engineers who 

are able to attend to them will go imme-
diately and attend to them. One of the 
principal reasons why the performance of 
Bhilai steel plant has been better than 
both Rburkela and Durgapur is because of 
the fac L that far greater attention has 
been paid in l>Uild up a system of main-
tenance which will continuously see to it 
that; there is no stoppage of production in 
any wav whatsoever, this has been tiie 
basic weakness in the other two plants 
and we air trying to make it up as last as 
we can. It is also going ilo be our effort to 
use ihe most modern methods and 
technologies as soon as we can. Anybody 
connected why the steel industry or 
anybody who has been brought into 
connection with the steel industry like 
myself will know that steel technology is 
advancing by leaps and strides. We are 
giving all the emphasis we Can to 
increase productivity and decrease the 
cost of production in the steel plants. 
Oxygen-lancing in open h e a l t h  furnaces 
at Bhilai  is being aug-mented. Facilities 
are being prov'ded and we hope to (hush 
it soon. Even in Durgapur we are 
intending to introduce this. We also want 
to increase the sinter burden on the blast 
furnaces in Bhilai and for this purpose an 
additional sintering plant has also been 
established and a second sintering plant 
has recently been sanctioned. We expect 
to be able to take steps to in-c uase the 
blast temperature, to improve humidify 
control and to give higher top pressure 
and give full injections in the blast 
Furnace to the extent possible. 

These arc all modern technological im-
provements and though these will require 
certain modification of equipment, we 
will be able, I think, to introduce these 
from stage to stage as we take on the 
blast furnaces for capital repairs. Even 
now, when I was in Bhilai a couple of 
days ago, I saw the blast furnace which 
has been dismantled in order to effect 
capital repairs. They are effecting capital 
repairs and we hope also to introduce all 
these modern technological   
improvements. 

It is not easy and it is no use making 
big promises that this can be done or that 
can be done. All (hat 1 want to convey to 
the House is that we are trying to improve 
things and let us see. at the end of six 
months or at the end of the year, whether 
any improvement has actually been 
achieved. 

We know also, so far as the question of 
e lec tr ic  furnaces is concerned, that we 
should increase the size of such 
furnaces from the ordinary 10-ton 
furnaces which no have got in these 
electric furnaccs-cum-conlinuous casting 
plants, the so-called mini-steel plants and 
we do want to increase the size of   these   
electric   furnaces 
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substantially, not in the so-called mini-
steel plants, but in the country, in the 
steel industry and we do want also to in-
crease the production of sponge iron and 
pr . e-reduced   pclleis

I£ we are able to really advance in this 
area—that is what we are examining in 
depth at the moment—then there may be 
another area, for example, a 
supplementary stream of steel production 
which will be established which will help 
us push up our steel production much 
faster than what we have been doing in 
the last ithree or  four years. 

Sir, during the course of the discussion, 
a number of hon. Members have criticis-
ed, to use the words of my hon. friend, 
Shri Arjun Arora, the structure of man-
ag am not exactly clear about ement. I 
what he meant or what some other hon. 
Members meant. But I can assure the 
hon. Members that we are trying to 
devote far greater attention to, what I 
would call, the improvement of ithe 
managerial standards than what has been 
done in the past. After all, if you spend 
over a thousand crores on equipment, 
townships and all these things, on what 
may be called the material side of the 
stleel plants, we should also spend much 
m  we have done on, what ore than what
may be called, the human side of the steel 
plants, that is to say, on developing 
competent managerial personnel, who 
will really be able to head the steel plants 
and carry through the enormous tasks that 
face us in the area and it is in this 
connection also that 1 want to say a word 
or two about industrial relations. 

I recognise—and I do not ithink that 
there can be any denial of the fact—that it 
is the management's responsibility to see 
that industrial relations are good. I have 
never stated—and I would like to correct 
any impression that the hon. Members 
might have had—that the defects in the 
steel plants are due ito, what might be 
called in a compendious manner, "labour 
trouble". That is not in principle the most 
important reason at all and one of the 
most important tasks facing ithe 
management and the Government in the 
coming period is the improvement of in-
dustrial relations. In trying to effect such 
an improvement, I am afraid, I am not in 
agreement with my friend, Shri Mohta, 
when he said that we must come down 
with a heavy hand on the workers. There 
is no question of coming down with a 
heavy hand on anybody. There is, how-
ever, the question of being able to rally 
the workers, to motivate them, to bring 
them into the entire process of 
production, to make them feel part of the 
institution itself, and .that is the task to 
which the management and  the 
Government are more 

and more addressing themselves. The 
transformation of the Joint Wage 
Negotiating Committee into the Joint 
Negotiating Committee tor the Steel 
Industry is one of the steps, I think, an 
important step in that direction. But, more 
than that even is doing what, I think, my 
friend, Shri Arjun Aljora emphasised and 
also, I think, some others like Shri 
Kulkarni. So many people have spoken 
and I have mixed them up. It is the 
question of involving the workers at 
every level, that is to say, by setting up 
joint committees at every level of 
representatives of WO! kers hi the 
management who. are able to participate 
actually in the business of developing and 
improving production. I personally also 
say quite frankly: Do not think that the 
more inclusion of the representatives of 
the workers in the boards of management 
is, as it were, the final solution. I myself 
do not think that it is, in fact, a very 
important decision. But lu me be quite 
frank about it before the House. Because 
the representatives of the ilrade unions 
were pressing us here and because 1 think 
that it is a positive sit/), it is that the 
Government agreed. But by itself it is not 
going ito solve anything. On the contrary, 
it will merely mean the representatives of 
the workers at the highest level 
participating in decisions which does not 
mean anything from the point of  view  of 
day-to-day  production. 

From the point of view of solution of 
day to day problems, difficulties and even 
spots of conflict, unless we are able to 
involve the workers more and more at 
every level, right from the shop floor to 
ithe top of the steel plant itself, in the 
actual process of production I do not think 
we can solve this very difficult question 
of industrial relations. But in saying this I 
must also mention that I should really 
refer ito the contribution made by my 
friend, Mr. Subiamania Menon. It is not 
enough to go on repeating the adjective 
"corruption" and adding any number of 
nouns after that. That does not solve the 
problem, because that is ithe simplest way 
of disposing of all problems. 'Everybody 
is corrupt; so nothing can be solved'— 
this, I think, is no solution of the problem. 
I think we have to recognize that if for 
political reasons the workers are asked to 
strike in steel plants, it is not a question of 
industrial relations at all. It is a question 
of trying to use political pressure by 
striking at an area which is peculiarly 
vulnerable to strikes. It has nothing to do 
very often with what is happening inside 
the steel plants. This was going on in 
Durgapur off and on for the last two years 
that has done the most enormous harm 
both to the equipment and production in 
Durgapur. I think it   would   not   be   
unfair   to  say   that   the 
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management, whether it is in Durgapur or 
whether it is Bhilai or whether it is in 
Rourkela is, by and large, the same 
management. But how is it that we have 
79 per cent production in Bhilai, 56 per 
cent in Rourkela and then we go down to 
below 40 per cent in Durgapur? There 
must be some special reasons for this 
downward trend in Durgapur. And the 
special reason for this, I think, is the 
reluctance of the leaders of the trade 
unions in Durgapur, and particularly of 
the recognized unions—I would like to 
say that quite frankly—to fare up to the 
fact' that politics should not be dragged 
into llic shop floor and should not be used 
to disrupt production. At the same time, I 
would like to conclude this part of my 
contribution in this House today by 
slating that we are at the moment in the 
process of h av in g  a dialogue with the 
unions, whatever may be their political 
complexion, in order to be able to find 
any meeting ground so as to be able to 
reduce conflict to the minimum. I myself 
am going to participate in some of these 
discussions, particularly in regard to 
problems that we have been having with 
Officers' Association in Durgapur, from 
whose memorandum quotations were read 
out in this House. I am going to meet their 
representatives in the very near future. So 
I am sure the House will appreciate that 
we are taking as many initiatives as we 
can in order to improve the position, so 
far as industrial relations are concerned. 

Then, let me refer to one or two points 
of importance—I think raised by Shri 
Arjun Arora—regarding the use of 
deformed bars for house construction and 
general structures. Production of 
deformed bars, considering their potential 
for saving steel, is being increased 
progressively. It has increased from about 
5,000 tonnes in 1967-68 to over 100,000 
tonnes in 1970-71. Additional facilities 
for high speed bar twisting are being set 
up at Bhilai and Durgapur. TISCO, 
IISCO and some others in the private 
sector are also increasing production of 
deformed bars. Total production this year 
is expected to be over 150,000 tonnes and 
during the next year over 200,000 tonnes. 

And if we can speed up still further the 
development of the production of 
deformed steel or torsteel, then certainly 
we shall do it. 

Then, let me deal with a point raised by 
Shri Krishan Kant, that is, the question of 
import of refractories. He is not entirely 
correct in saying that Tatas do not import 
any refractories at all. In. 1970-71, Tatas 
imported nearly Rs. 50 lakhs worth of 
refractories; possibly thev would have to 
import similar quantities in the coming 
years also in spite of the fact that they 
have got their own refractories plant as 
Belpahar. All imports of refractories are 
actually decided in constdtation with  the 
D.G.T.D. and  the 

Indian Refractories Manufacturers 
Association also comes into the picture 
there. So far as the imports of Hindustan 
Steel are concerned, the Government is 
satisfied that the indigenous 
manufacturers have not been able to 
supply all the refractories that we need or 
supply them in time, and that is why we 
are still importing quite a large number of 
refractories. Now, if we do not have 
enough refractories it affects the steel 
plants at the most vital area, namely, both 
in the blast furnaces and the coke ovens. 
It is impossible to carry an unless we 
have got first class refractories, and the 
demand, even today, is far higher than the 
actual production. So, what we arc doing 
now is apart front having taken a 
decision—which hon. Members are 
aware of—of setting up a refractories 
plant in the public sector with an installed 
capacity of 100,000 tonnes, we have also 
appointed a technical committee to make 
a quantitative assessment of all these 
requirements of the steel industry for the 
next 15 years, to assess the existing 
installed capaci ty  and to work out 
suitable steps for raising production right 
up to the rated capacity and to examine 
all other aspects of production of 
refractories so that we could really do 
something useful and rely on our own 
production capacity for the future. 

Then, I think it was Mr. Krishan Kant 
again who also raised the question of 
spares, that whereas Tatas import only 
Rs. 1 crore, Hindustan Steel is importing 
Rs. 10 crores. The figures are these: Tatas 
imported spares to the extent of Rs. 1.58 
crores in 1969-70; for 1970-71 it will be 
in the region of Rs. 2.50 crores; for 1971-
72 also it should be about the same. Now, 
Hindustan Steel's figures are: Rs. 7 crores 
in 1969-70; Rs. 8.5 crores in 1970-71; 
and probably about Rs. 8.5 crores, also in 
1971-72. If we compare the production in 
Tatas, rather the installed capacity in 
Tatas and the installed capacity in the 
public sector steel plants, I do not think it 
is a very unjust comparison but, at the 
same time, I would like to say that we are 
not entirely satisfied,—I thiiik I will cut 
out "entirely"—we are not satisfied With 
the position as it stands in relation to 
manufacturing our own spares and, what 
my friend, Shri Krishan Kant said—I 
think the point he was trying to make, and 
it is a correct point—was that we should 
pay much more attention to the 
manufacture of our own spares in our 
own plants. We are aware of that and I 
can assure him that— I am not just saying 
something for the sake of saying it—we 
are trying to do our best in that direction. 

Then, may I mention a word now about 
the new steel plants that are coming up? 
We are going ahead with all our plans. 
The location of the steel plants has been 
decided so far as Vizag, Hospet and 
Salem are concerned. In Salem we expect 
to go into pro duction earlier, and I may 
mention to my friend,   Mr.   
Parthasarathy   who  raised   this 
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point, that while we have fixed the 
present production capacity as 250,000 
tonnes. I think it would be fair to say that 
in the not-loo-distant future, as new 
technology K<is fully established and 
demands increase, the Salem plant would 
have to be substan-tiallv expanded. In 
fact, we have kept some additional space 
which will enable us to go ahead,  with  
this expansion. 

Now, the next thing that I would like to 
take up is the question of Bokaro. 
Honourable Members have, I think, with 
justice, made remarks about the delay in" 
Bokaro coming to operation, and I think 
it is worth while for me to cover that 
ground again. 
It is, I put it mildly, a fairly well-trodden 
ground. What I would like to point out 
is, in  Bokaro we are    making    a    
qualitative change from  the position as 
it stood in relation to the steel plants 
that we have built earlier. The  
indigenous contribution  to the 
construction of Bokaro is somewhere in 
the region  of 65 per cent.,  that is to say, 
out of   the  total   equipment  for  the  
first  stage of Bokaro of 275,000 tonnes,  
somewhere in the  region of 65  per cent,  
is going  to be produced  in  our own  
country  and  out of a total of 4,07,000 
tonnes required for the 4 million  tonnes 
stage,  nearly 65 per cent, will be erected 
in the first stage itself. This is something 
of which we can well be proud but while 
we take some pride in  that, we also have 
to admit that die target that we put 
before ourselves for achieving the con-
struction of Bokaro within particular 
periods of time, that is to say, the first 
blast furnace by December 1971, the 1.7 
million stage by somewhere in March 
1973 and so on, we are lagging  
substantially  behind  in  the  supply 
from  the HEC  to Bokaro.  We expect 
that we will be able to complete those 
supplies but possibly, there may be a 
delay of 6 to 12  months  for  certain   
complex   items  and on crucial or 
critical items, we have had to decide  to  
make  imports  from     the    Soviet 
Union but we are taking some very 
definite and clearcut steps to make    a    
qualitative change in the working of the 
HEC. We have taken some steps towards 
management    reorganisation,  towards 
far closer planning of production, 
particularly progress planning in the 
HEC because the HEC is a Corporation 
where   almost   every  single   item   
which   we seek  to manufacture is 
different  from    another item. You may 
have 2 or 3 blast furnaces or something 
like that hut  it is not like producing tens 
or thousands of pens or buckets where 
you just put    something    in the  
beginning and  it  comes  out  the  same 
later, or even in our steel plants where 
vou start with the coke over and you end 
with the rolling mills, but here every 
sin  and they go in a gle item is different
different order also from machine to 
machine. So unless you have  proper 
progress  planning and control you will 
find a large amount of capacity of the 
HEC remaining unutilised and therefore 
we have one of the most depressing 
areas in 

the whole engineering industry in our 
country, of the HEC having to admit to a 
utilisation of capacity of some-where in 
the region of 23 to 25 per cent. This 
cannot be allowed to go on and it is our 
determination, the Government is 
determined to see that this situation 
changes and that is why we have 
conducted an important reorganisation of 
the management recently and we are 
keeping a very very close monthly high-
level review of production and of 
problems and giving every help so that 
we can see to it that the reorganised 
management is able to achieve something 
very soon, very soon means, let us say, 
within a year or two because results are 
not shown within a day or two. I think I 
see signs of improvement in the HEC and 
the pessimism that I would have had 
perhaps 2 months ago is considerably less  
to-day. 

Let me mention also, after dealing with 
the HEC, the position so far as the 
Mining and Allied Machinery 
Corporation is concerned, another very 
sick unit. There are quite a large number 
of sick units under the Ministry of Steel 
and  Mines. 

SHRI A. G. KULKARNI: A hospital 
ward. 

SHRI  S.    MOHAN    
KUMARAMANGA- 

I.AM: I hope the doctor will be able to do 
something. So far as this Corporation is 
concerned, there again, we have had 
certain reorganisation of the management 
and we are taking certain steps to see to it 
that modern methods of progress control 
are— again there is the same problem 
because you have different items—
introduced so that we make  a  rapid  
improvement  there. 
6 P.M. 

Now that is so far as production is con-
cerned. Let me now deal for a few 
minutes with the question of distribution. 
Before I go on generally to the question 
of distribution I would just like to assure 
my friend. Mr. Kulkarni, that this 
complaint of the Bombay Corporat'on 
has been brought to my notice three days 
ago if I am not inaccurate or perhaps four 
days ago but I have immediately moved 
in the matter to investigate the truth of it 
and I can assure him that if anybody is 
responsible for what has happened he 
will not be allowed to get away scot-free. 
Action is being taken to find out the truth 
or otherwise in the matter. 

SHRI A. G. KULKARNI: The same is 
the ease with everybody who receives the 
material. 

SHRI. S. MOHAN 
KUMARAMANGA-LAM: But he would 
also appreciate that 90 per cent of the 
allocations made from steel production go 
directly from the steel plants to the person 
concerned, to the allottee. Out of 100 
tonnes of steel produced in our country 90 
tonnes go straight to the allottee, that is to 
sa ecided y, according to thc-allot-rnent d
by the Joint Plant Committee 
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the Steel Priority Committee. I am not 
now on the point whether the allotment 
made is good or bad but 90 per cent of 
the production does go straight to the 
allotico. Both the joint Plant Committee 
and the Steel Priority Committee are 
high-level Committees and I think by and 
large regarding the actual allotments 
made by the Joint Plant Committee na d 
the Steel Priority Committee. I am not 
getting many complaints. But I do not say 
therefore there is no corruption. I do not 
say therefore lhat everything is beautiful 
in the garden of steel distribution. 
Naturally when there is scarcity there is 
bound to be misuse, corruption and so 
many things of which we cannot be proud 
in any way, and we are trying 
continuously to see whether we cannot 
reduce the area of corruption and improve 
the machinery of distribution but 
ultimately I do not think I will be. . . 

SHRI A. G. KULKARNI: But Mr. 
Kumaiamangalam, what . . . 

THE VICECHAIRMAN (SHRI A. D. 
MANI): You need not call him by name; 
you can say hon. Minister. And you ad-
dress the Chair. 

SHRI A. G. KULKARNI: Mr. Vice-
Chairman, the point that I was making 
was this. I am not disputing the point that 
in the steel distribution system it is the 
actual user who gets 90 per cent of the 
pro duction.  I am not disputing that at 
all. 

SHRI ARJUN ARORA: It is not actual 
users, it is fictitious \isers. 

THE VICE-CHAIRMAN (SHRI A. D. 
MANI): We do not want an argument; 
we do not want a discussion. Let him 
continue. 

SHRI A. G. KULKARNI: When he is 
on the point I am putting the question. I 
am making out the point that even after 
the allotment is rightfully decided on the 
basis of priorities it is the prerogative of 
the last clerk to deliver the goods in the 
wagon and there the corruption starts and 
from there it goes right up to the head 
man in the industry. 

SHRI S. MOHAN 
KUMARAMANGA-LAM: Let me tell 
my hon. friend quite frankly that we have 
not been receiving complaints in relation 
to that area, that is to say, after the 
allotment has been made the allottee is 
not able to get the goods allotted  to him. 

SHRI A.  G.  KULKARNI:   In  time. 
SHRI S. MOHAN 

KUMARAMANGA-LAM: In time or not 
in time. If the hon. Member can help me 
in identifying the persons I will be 
grateful. 

SHRI A. G. KULKARNI: No. no, I 
have burnt my fingers so many times. 

SHRI S. MOHAN 
KUMARAMANGA-LAM:   Let me 
finish,  I know that.    Even 

if it is a justifiable grievance if you tell 
the Government of your grievance the 
only result is that whatever you were 
getting you won't get. 

THE    VICECHAIRMAN    (SHRI  A.  
D. 

MANI): The Minister also must address 
the Chair, 

SHRI S. MOHAN KUMARAMANGA 
LAM: I am trying to address the Chair. 
But when from behind there is machine 
gunning  and   I  get   a   fusillade   I   
want   to 
save myself. 

SHRI A. G. KULKARNI: The Chair is 
not that much attractive; that is the diffi-
culty. 

SHRI ARJUN ARORA: That is 
unparliamentary. 

SHRI S. MOHAN 
KUMARAMANGA-LAM:' I quite 
understand the difficulty but there is 
really no solution ultimately to this 
problem except increasing production. I 
would like the Co-operation of all hon. 
Members to help me to see that we are 
able to reduce these malpractices in 
distribution but beyond that. I think it is 
difficult for me to say more. 

Before I deal with my friend, Mr. 
Kalyan Roy's points and I must deal with 
them because he was the only one who 
was concerned very much with the other 
limb of niv Ministry of which I am in 
charge, namely,  the mines.  .  . 

........... I must deal with  two questions 
that have been raised by my friend, Mr. 
Krishan Kant. One is the agreement 
signed by the Central Engineering and 
Design Bureau with, on the one hand, the 
TIAJ-PROMEXPORT, the Soviet 
organisation, and, on the other hand, with 
the United Engineering and Foundary 
Corporation. I would like to make it clear 
right at the outset that both these 
agreements arose out of discussions that 
were going on in the Ministry of Steel 
and the Ministry of Industrial 
Development and in the Government as a 
whole from as far back as 1965. In 1965 
the Chairman of the Heavy Engineering 
Corporation at that time, the Managing 
Director of the Bokaro Steel Plant and the 
Chief Engineer, CEDB, were set up as a 
Committee by the then Ministry of Steel 
to go into the question of finding out the 
gaps in our design organisation in the 
country. Can it be that there Is a gap and 
if there is a gap what should we do for the 
future?  I do not know.  .  .  . 

THE   VICECHAIRMAN   (SHRI   A.   
D. 

MANI): Mr. Kalyan Roy's points also
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may be answered. 

SHRI S. MOHAN

s 

 
KUMARAMANGA-LAM: If the House 
will permit me, I would like to deal with 
them, 



 

SHRI A. G. KULKARNI: It is a very 
important point which is engaging the 
attention  of  the  country. 

SHRI S. MOHAN 
KUMARAMANGA-LAM: I am sure 
Mr. Kulkarni does not think that I am 
trying to avoid the point. If you will 
give me another half an hour. I shall 
continue. 

THE   VICECHAIRMAN    (SHRI   A.   
D. 

MANI): Yes, you may continue. 
It was in 1005 that this matter iirst came 
up for discussion.  The problem really 
wa's at what stage are we lacking in what 
may be called the design organisation and 
what is  the gap  that has to  be filled.  
Now,  by and  large,  if one looks at the 
whole question  of design   work  in  our 
country  or  in any country one can divide 
it broadly into five areas. The first is the 
techno-economic survey    and  the    
feasibility  report    wh'ch would  broadly  
show   what  is   the  position in regard  to 
the product that we are  trying • to    
manufacture  in    relation  to    raw 
materials,  in relation to whatever 
resources we have,  the demand  in  the 
country,  etc. Then,   we  come  next  to  
the  actual  dratL ing of the project report,  
the DPR,  which deals  with  the general 
design  of  the  plant covering all aspects 
of the layout,  the process,   the    size  of  
each    constituent  of  the complex,  
nature of equipment required  in each 
complex and  the performance expected of 
them and of common services. From that   
we  go   to   project   engineering   within 
the scope of  the DPR,  preparation of de-
tailed plan and design of    each individual 
complex conforming to the specifications 
in the    DPR,  for instance,    coke-ovens,  
blastfurnaces, rolling mills and so on. 
Then, we come to the fourth stage,  the 
detailed engineering  design    for  each   
of   the    above equipments   with   
mechanical  and   electrical equipment  
and     instrumentation   according to the 
parameters that have been laid down in 
the engineering project itself. Finally, we 
come to shop drawings. Now, the view 
that was    taken   as far   back as    1965 
was   that thougti we were quite capable 
of indigenously meeting the demands of 
the first, second and, to a large extent, the 
fifth stage, that is to say,  the  techno-
economic survey,    the DPR and to a 
large extent the shop drawings, we were 
lacking so far as stages 3 and 4 were 
concerned,  i.e.,  project engineering 
within  the scope of  the  DPR  and  the 
detailed engineering design  for every one    
of those equipments. It was in relation to 
these that ultimately on  the  17h  May,   
1966  the then Secretary,  Iron and Steel 
Department, the Secretary of the  
Industries  Department under which was 
the Heavy Engineering Corporation,    
tog el, Bokaro ether with    Hindustan    Ste
and  the Heavy  Engineering Corporation,   
decided   that   was   exactly   in   what 
may be called parts  3  and 4  I have refer-
red  to  earlier—there    was a   gap   and  
we 

should go ahead and see what was the 
collaboration that was available to fill 
this gap. Then, on 10th December, 
1966 the Indo-Soviet agreement on 
tedinical and economic co-operation 
was signed and in that there was a 
specific item that was signed by Mr. 
Sachin Chaudhury, the then Finance 
Minister, under which both parties 
agreed to the setting up of a design 
institute for the metallurgical industry 
in India. 
So, the story goes on stage by stage. I do 
not  want  to go into all the stages.  But I 
can  assure  hon.   Members  that  right  
from June,   1966,   1967    and  1968  
t ers were being discussed hese    matt
both inside the Government here in  India    
and    also    with     the Soviet Union. I 
think it was in    1968    beginnings—if  I    
a t    wrong—that    the Chairman   m    no
of  the   Council of   Ministers of the  
Soviet  Union  visited  our  country;   the 
h  Design Organisation ead of the Soviet
also came here,  and  matters  reached  
quite  far towards an understanding by  
that time. A protocol was signed on the 
6th March,  1968 by   which  it was   
agreed   that the   CEDB should be 
strengthened in the area, that is to say, 
steel designing, and the organisation, the 
Design   Institute,   to be set   up in our 
country should  be  based on  this CEDB.  
I am   mentioning  all   these  things  
because  it was   only in   June,  1968   
that Mr.   Chandy became   Chairman   of   
HSL and the   main work    in  relation    
to the   character   of the agreement that 
was to    be    signed had already been 
processed and gone through prior to the 
appointment of Mr. Chandy as chairman.   
I im of all  do  not say  this  to absolve h
responsibilities for the agreement. Every-
body is responsible in the sense that I 
myself  will  become   responsible  
because    after becoming Minister of 
Steel  I take over the agreement, unless I 
say it is a bad    agreement. But certainly 
it would not be fair to give  anybody  the  
impression  that    it    was Mr. Chandy 
who was the father and mother of  this  
agreement,  from  A  to  Z.    On   the 
contrary,  the broad contours of this 
agreement  had  already  been  settled  
before  Mr. Chandy   became   the 
chairman of  HSL.   In September,  1968 
the draft contract was sent by the Soviet 
U   nion for discussion here and ultimately     
after       discussing       here      I think—
if  I  am  not   wrong—in     November 
1969, the delegation headed by Mr. 
Chandy including a Joint Secretary from 
the Ministry,  Mr.  Sabana\agam and  the  
Vice-Chairman  as he was  then  of  the 
Heavy    Engineering  Corporation,   Mr.   
Jagota  and   also the  Chief Engineer  of  
the    Central    Engineering and  Design  
Bureau, all visited  the Soviet  Union  
and  signed  an  agreement  on the 27th 
November,  1969, which   agreement was 
subject to clearance by the Government 
here.   They   returned   with   this   
p nt,  if I may call it so,  rovisional agreeme
to India  al that time. Now. the most 
important change ihat was made even 
before the agreement was finally 
approved of by the Government    in 
M  1970  was  that  the draft ay,  
agreement of November,  1969 provided 
for the   establish- 
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merit of a Centra) Designing Institute 
whereas the final agreement provided for 
the Central Engineering and Design 
Bureau being the organisation to which 
all this help was to be g iven  by the 
Soviet Union. It would not be fair to the 
delegation that went to the Soviet Union 
not to mention that even at the time when 
they were discussing in Moscow they 
pressed that the Central Engineering and 
Design Bureau should be accepted as the 
organisation with which the collaboration 
should be entered into. But the Soviet 
party seems to have emphasised and 
relied upon the original protocol signed 
by Mr. Sachin Chaudhury in December, 
196(j which mentioned a Central Design 
Institute. And this point was only settled 
after the delegation came back; further 
discussions took place and then the Soviet 
Union agreed to the Central Engineering 
and Design Bureau being ultimately the 
organisation, along which line the entire 
agreement should be made. Therefore the 
original expression used in the agreement 
was. "The supplier that is the Soviet 
Union's (TIAJPROMEXPORT) shall 
render (he customer (the customer at that 
time was Hindustan Steel Limited) tech-
nical assistance in organising a Design 
Institute tor designing iron and steel 
enterprises." That was the original. It was 
(hanged after discussion to "The supplier 
shall render the customer technical 
assistance in developing the customer's 
Central Engineering and Design Bureau, 
hereinafter called the CEDB." That was 
really the basic change that was made. 

Then Mr. Krishan Kant raised criticism 
of paragraph 2 of the Agreement which  
says: 

"The   tasks  of   the  C.E.D.B.   shall   
comprise  the following: 

Preparation of proposals for long 
term plans of the ferrous industry 
develop. meat.  .  ." 
I am not sure whether he exactly appre-

ciated the import of this paragraph 
because the paragraph does not say that 
the Soviet Design Organisation is going 
to give us help in this whole area. It is 
outlining here the tasks of the C.E.D.B. 
which reads as follows: 

"The   tasks  of   the  C.E.D.B.   shall   
comprise the following: 
Preparation   of  proposals  for  long  
term 
plans of the ferrous industry 
development including technical and 
economic ground ings. .  ." 
It is really a definition of the task of the 

C.E.D.B. Then, if we take paragraph 3 of 
I he Articles it starts in this way. and it is 
the article which really covers the duty of 
the supplier.  It says: 

"The Supplier. . .", namely the Tiaj-
promexport, "The Supplier shall 
prepare and hand over to the Customer 
within 12 (twelve) months from  the 
signing date of 

the present Contract Ihe guiding 
materials and norms for technologic

Steel and Mi

al 
designing of the main metallurgical 
processes (Coke-oven and Bye-Product 
and Sintering plants, Blast Furnace and 
Steel Making Shops, Rolling Mills, 
etc.) as per Appendix No.  3." 
And so it goes on. My understanding is 

that the Tiajpromcxport will not prepare 
all the future projections for our steel 
industry and so and so forth, that the 
Tiajpromcxport are to give the drawing 
which are mentioned  in  paragraph  3. 

Whereas paragraph 2 essentially covers.  
.. 
SHRI KRISHAN KANT: My question 

is whether: we require all this. Have we 
not got all  the talent or expertise.  . . 

THE VICE CHAIRMAN    (SHRI A.    
D. 

MANI): Mi. Krishan Kant raised a 
question of self-respect. You may briefly 
answer that. And please do not forget the 
point about coal  which   Mr.   Kalyan   
Roy  raised. 

SHRI KRISHAN KANT. I hope you 
are allergic to my points.  . , 

(Interruption  by Slni Kalyan /coy) 
SHRI    S.   MOHAN     
KUMARAMANGA- 

LAM: Mr. Kalyan Roy, let me assure 
you, through the Chair, that if you are 
pre-pared to siav here for a long time I 
am prepared to cover all the points, very 
important points that you raised. Being 
able to cover all of them, it would not be 
fair lor  me  to  leave  them  vague. 

So far as the other point raised by Mr. 
Krishan Kant is concerned, I do not 
t h ink  that there is any question of our 
lacking in self-respect when we entered 
into this agree: ment. Going through all 
the records starting from 1965, alter the 
agreement was signed almost five years 
ago. every authority in Government at 
every level, has exer-c'sed his mind on 
this question—how big was Ihe gap, how 
can the gap be filled — and it was after 
the exercise of mind by all these 
authorities that ultimately this agreement 
was signed. Therefore, it is an agreement 
which, I t h i n k ,  was brought into being 
by everybody concerned. It was not as 
though it was the work of anv individual 
person. And about the good and bad in 
the agreement, so far as I am concerned, I 
think it is good. Ihe good or the bad in the 
agreement is tin- responsibility of all, 
(Interruption by Shri Krishna Kant). Let 
me come to that. Why are you so im-
patient? Did I interrupt you when you 
were talking- I did not. So let mv ha\c my 
chance also, win is it that vou are always 
in such a hurry? Sir. so far as that part of 
the agreement is concerned, I think it 
would be good and hon'blc Members

nes 

 
would pardon me if I lake a little linn in 
dealing villi   them. 



 

S e ir, it was an agreement by which th
Soviet Union Design Organisation, the f 
iajpromexport was to help our design 
organisation, the Central Engineering De-
sign Bureau. Soviet specialists were to 
come to India and the Indian Engineers 
were to go to the Soviet Union to be train-
ed. Naturally, when it was the question of 
the Soviet specialists coming to India, we 
were to pay to the Soviet specialists. They 
were demanded certain conditions so far 
as life in India is concerned. I think it is 
not surprising that they should demand 
certain conditions, especially those who 
come from other countries, similar 
conditions, if not for belter conditions 
than are given lo foreign spec'alisls. By 
and large, the Soviet specialists, having 
seen the way in which they live. I can say 
it is much more simple than specialists 
who come from other pans of the world. 

But then why is it that the Soviet specia-
lists who come here are given  belter 
conditions under this agreement than 
those given to  our  specialists   or   
engineers   who  go   to the Soviet 
Union?  It is for the reason that ue are 
paying for both.  It is not that the Soviets 
pay for our specialists when they go 
there. We pay for them also because we 
are the  persons  who  are  buying  
something,   as it   were,   from   the  
Soviet  Union   .Whether we consider it 
right or wrong is a different matter. We 
are not on that point now. We are  now 
on  the point  whelhcr  in  the case of our 
experts who go to the Soviet Union, we 
should ins'st that they must also be pro-
vided with all comforts, Irigidaires and 
so on and  so  forth.   II   we  had   
insisted,   perhaps the Soviets would 
have given them, but they would have 
asked us to pay correspondingly because 
we are sending our specialists there not  
in  order  to help  the Soviet  Union.  If 
we were sending our specialists to help 
the Soviet  Union   to  set    up  a  Soviet    
Design Organisation    then  we   could    
demand  cer-tainlv   the  same  
conditions  that  the  Soviet specialists 
gel here. But when we are sending our 
engineers to learn  Ihcre,  to get trained 
there  and  we have  to  pay  for  them,   
then naturally  we agree  10  c e r t a in   
living condi lions which we think are 
reasonable for the Indian  engineers 
when  they go there.  Onlv last month.  I 
pers  onally met our engineers who  are 
living  in  the Soviet  Union  and   I can  
assure hon.   Members that  they did not 
make  anv  complaint  about  the  living 
condit ions   which   they arc having  
there.  It  is true  that there were  living 
two  to a  room and  there  was  some     
diflicultv    for    some time;   for some  
time,   they were even three to a   room.   
But  as a   result of discussions, thev 
have been able  to live quite decently. 
But   ultimately,   let us    understand,   
this is really not a question    of    
reciprocity.  It is not   a   question  of  the     
Soviet  man   being treated  better here 
an    man being   treated   d   the     Indian 
worse in   the   Soviet Union. 

With  all respect to  my friend, that 
would he a distortion oi  the actual 
position. 

SHRI KRISHAN KANT: Mr. Vice-
Chairman, I have never said that. I only 
said money is no consideration and that it 
is a question of dignity and self-respect. I 
asked:   Why did  we agree  to  it? 

SHRI S. MOHAN KUMARAMANGA-
LAM: There was no question of our 
agreeing to anything the Soviet Union 
demanded. It was a question of what we 
as  ked for. We did not want to ask for a
lavish flat because we cannot afford it. 
We are satisfied that our engineers are 
patr ugh to be content with the iotic eno
limited accommodation which they are 
being given in the Soviet Union. They did 
not insist on greater and more luxurious 
ac st commodation. When they do not insi
on it, when the Indian Government does 
not insist on it, I do not see why my   
goo iend   should    insist on it. d  fr

(Interruption) 
SHRI KRISHAN KANT: Sir, he wants 

to look at the whole thing in terms of 
r nd pies. upees, annas a

THE VICE CHAIRMAN (SHRI A. D. 
MANI): You have stated your point of 
view   quite ably when you made your
speech. The Minister is now replying. His 
rep  It is for the ly may be good or bad.
House to decide. We cannot go on 
arguing wilh the Minister. 

 
THE VICE CHAIRMAN (SHRI A. D. 

MAN): Both the viewpoints have been 
put forward. It is for you to pass a judge-
ment. But you cannot go on arguing with 
the Minister on the point and ask him to 
get converted to your point of view. 

SHRI S. MOHAN 
KUMARAMANGA-LAM: Every lime I 
express agreement with Mr. Krishan 
Kant, he keeps quiet.  F.\cr\ lime I 
express disagreement with him, he 
interrupts me. Why  this partiality? 

Now, so far as the United Engineering 
contract is concerned . . . 

SHRI KRISHAN KANT- What about 
the Bhilai agreement regarding 
accommodation,   etc.? 

SHRI S. MOHAN KUMARAMANGA 
LAM: Let me look up the Bhilai 
agreement and answer it inside or outside 
the House as you   wish. 

Now so far as the question of United 
Engineering agreement is concerned, that 
is specifically in the field of rolling mills. 
They are supposed to^be the leading 
experts in the construction of rolling 
mills in the world. The main criticism 
that has teen made would  appear  to be 
(1) we have not 
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manufactured any rolling mills since. It is 
true that—one would have to say quite 
frankly—we expected to be able to go 
over into the question of construction of, 
manufacture Of, rolling mills earlier. 
We are only doing so now. That I think 
would be a correct statement of the 
position. Secondly, that it should really 
have been signed with the Heavy 
Engineering Corporation. Whether it 
should have been signed with the Heav] 
Engineering Corporation or not, I think it 
is a matter which one need not debate 
longer because I can assure honourable 
Members that the authorities of the 
Heavy Engineering Corporation 
themselves were entirely in agreement 
with the position that the agreement 
should be signed with the CEDB and it 
was on that basis that it was put through. 
I think I have spent enough time on that. 

May I now come to my friend, Mr. 
Kalyan Roy( who must be waiting with 
some impatience? First of all, I would re-
cognise that we have not taken all the 
steps which we should have been able to 
do in relation to the proper conservation 
and utilisation of our coal resources 
particularly cooking coal. Mr. Kalyan 
Roy knows far more about coal industries 
than I do. But I think I am entitled to 
agree with him on something sometimes, 
and the most important thing which is 
common in what he was saying and what 
I myself feel is that adequate steps to 
what may be called put an end to 
slaughter mining have not been taken l>\ 
us over all these years. And as a result 
much of the richer seams of coal have 
been ruthlessly exploited by private 
capital leaving more difficult seams to be 
exploited lalei, a sort of money-making as 
quickly as possible. I may assure him that 
so far as |haria coal fields are concerned, 
we are going into the matter very, very, 
carefully and as quickly as possible. As I 
gave the assu-ranee even earlier, we do 
want to take deli-nite decisions which I 
think will satisfy even him that guarantees 
are being created which will make it 
possible for us to take the maximum out 
of the coal wealth of our country which 
today is not going on, I fully concede. 
Now, he asked also about subsidy for 
stowing, how much is going inlo the 
hands of big industry, fourteen industrial 
houses getting 30 per cent, and so on. 1 
appreciate what he was saying and I think 
reorganisation of the coal industry is die 
only answer to this in the last analysis. 
We are looking into it and we hope we 
will be able to find a solution and report it 
before the House meets next in the 
manner which   will satisfy  the House . .  
. 

SHRI KALYAN ROY: What about 
wagon  shortage? 

SHRI S. MOHAN 
KUMARAMANGALAM: As far as 
wagon shortage is concerned, for the last 
three months, that is to say. 

May, June, July, we have been passing 
through—he knows as well as I do—a 
very, very, difficult period. We have been 
urging upon the Railways somewhere in 
the region of 5,600 wagons though we 
will need something like 0,500 in the 
Bengal-Bihar area. Owing to various 
difficulties they have not been able to 
come up to that position. They went 
down at the beginning of July to 
somewhere around 5,100 or 5,150, to a 
very serious situation. From about the 
10th or 11 tli July they begin to pick up 
again, and they did cross the 5,500 or 
5,600 mark Even during the last three 
days actually, if you exclude Sundays, we 
have held very serious discussions about 
that and we expect it to pick up during the 
course of the next fortnight or so. I can 
assure the honourable Member, though I 
can apppreciate also his scepticism 
because he has had the assurance several 
times, that we are trying to do our best in 
the matter and we hope that in the 
immediate period, in a month or two, we 
shall be able a decisive  to achieve 
improvement in shifting coal from the 
coal pitheads. We know that the amount 
of coal that has got accumulated now at 
the pitheads is somewhere between 8 and 
9 million tons while normally between 4 
and 4J million tons should be there. And 
we are doing it as quickly as possible to 
lessen it in  the coming three or four 
months. 

So far as the question of copper is con-
c  now. I think erned, copper is improving
we are over the hump and we should be 
able to keep to the targets which we put 
before ourselves. He was very harsh in 
his criticism about operation hard rock. I 
find now on going through the papers that 
we have been able to get some benefit out 
of that operation whatever may have been 
its other weaknesses. 

We have discovered as a result of the 
work done through the Operation 
Hardrock, copper, nickel, cobalt, zinc and 
lead in a number of different areas like 
Rajasthan, l i ihar and even in Andhra 
Pradesh though one is not definite yet 
about the exact quantum. We will have to 
carry out further geological on-the-spot 
investigation in order to be able to decide 
exactly whether they are exploitable 
commercially and from the point of view 
of the country. 

Shri Subramania Menon's complaint of 
coal not being linked to quality is not cor-
rect. As a result of Chad committee 
which considered this mallei, no coal 
now comes to the steel plant unless its 
quality is determined and it is paid for 
according to a particular quality. There 
may always be certain defects in the 
working of the system. But there is a 
system existing and by and large it has 
worked quite well. 

So far as the question of contract labour 
in the Goal Development Corporation is 
con k  Shri  Kalyan  Roy cerned—]   t h i n
raised 
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that point—it is mainly in building con-
struction, road-making, tunnel driving, 
and so on. I do not think we are going 
beyond the findings of the Davcy Court 
of Inquiry and Banerjee Court of Inquiry 
which specifically laid down areas which 
could he covered and dealt with by 
contract labour. If the NCDC is violating 
the norms laid down and if you bring it to 
my notice, then I will certainly ask them 
to see what the position is and let you 
know. 

A point about our national coal policy 
was raised. I would not say that we have 
got a national coal policy yet. I think we 
have merely been proceeding on the basis 
of putting certain targets for coal produc-
tion. This is not essentially a national 
coal policy. Our modified coal target for 
the Fourth Plan is 93.5 million tonnes. 
Initially it was much more and then we 
modified it. What we are really trying to 
do is to evolve a national fuel policy 
itself and coal, as you know, is one of the 
most important fuels. That will be taken 
care of along with others such as electric 
power, oil, and so on. What we have 
done was to set up a committee headed 
by a Member of the Planning 
Commission, Prof. Chakravarty and the 
committee includes persons well known 
like Dr. Lahiri on the one hand and Dr. 
Krishna of the Indian Institute of 
Petroleum on the other, to examine the 
entire scope of fuel resources of our 
country, regional pattern of their 
distribution, the current trends of 
exploitation and use of fuel and the 
estimated prospective demand by sectors 
and regions wanting to use fuels like 
coal, lignite, petroleum and electric 
power. On that basis they will come to a 
decision as to what are the targets we 
have to put before ourselves in every area 
and field of fuel available to the country. 
They will also decide what will be the 
most economic fuel to be used by 
different sectors of industry for economic 
development. I think that would really 
meet what is in the mind of the hon. 
Member. It is not a national coal policy 
as such. But it is a national fuel policy 
which covers coal as well. 

I think, Mr. Vice-Chairman, I have 
covered all the points raised by hon. 
Members. 

SHRI A. G. KULKARNI: What about 
billets? About 100 people are receiving 
them.  Have you got any policy on 
billets? 

SHRI S. MOHAN 
KUMARAMANGA-LAM: We have got 
a policy on everything. It may be a wrong 
policy or right policy. But there is 
nothing on which we have no policy.  So 
far as billets are . . . 

SHRI KALYAN ROY: Is there any co-
ordination between the ruling Party 
members and the Minister? 

SHRI A. G. KULKARNI: Ours is a 
democratic Parly. It is not like the Com 
munist Patty. 

SHRI    S.    MOHAN    
KUMARAMANGA- 

LAM:   On   (he question of billets,  I   
t h i n k  ihu  position is  tliis: 

Now, there is the Technical 
Assessment Committee set up in July 
1906 and that Committee recommended 
that only those billet re-rollers who fulfil 
certain minimum requirements in 
equipment and efficiency should be 
treated as billet re-rollers and given 
billets and all other re-rollers should 
continue to use snap since the billet 
rolling capacity was limited, and those 
whose billet re-rolling capacity has been 
so recognised, have been given billets 
over a period, that is, persons who arc 
considered efficient billet re-rollers in the 
view of the Technical Assessment   
Commute in  that  area. 

Now, what has happened is that the 
SRMA, the Steel Re-rolling Mills 
Association, agieed that all the re-rolling 
units should be taken as their members 
and if this goes through, I think much of 
the problem would be solved. So, Sir, at 
least as far as this is concerned, I think he 
is satisfied. We must he thankful in the 
world for small  mercies.   Thank  you,  
Sir. 

MESSAGES FROM THE LOK 
SABHA 

I. THE PUISLIC PREMISES (EVICTION 
OF UNAUTHORISED OCCUPANTS) 

BILL, 1971 
II. THE AGRICULTURAL REFINANCE 

COR-PORTATION   (AMENDMENT)   
BILL,   1971 

III. THE       INTERNATIONAL       
AIRPORTS AUTHORITY BILL, 1971 

SECRETARY: Sir, 1 have to report to 
the House the following messages 
received from the Lok Sabha, signed by 
the Secretary of the  Lok Sabha: — 

(I) 
"In accordance with the provisions of 

Rule 96 of the Rules of Procedure and 
Conduct of Business in Lok Sabha, I 
am directed to enclose herewith the 
Public Premises (Jwiction of 
Unauthorised Occupants) Bill, 1971, as 
passed by Lok Sabha at its sitting held 
on the 31st July, 1971." 

(") 
"In accordance with the provisions of 

Rule 96 of the Rules of Procedure and 
Conduct of Business in Lok Sabha, I 
am directed to enclose herewith the 
Agricultural Refinance Corporation 
(Amendment) Bill, 1971, as passed bv 
Lok Sabha at its sitting held on the 31st 
July, 1971." 


